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LOK SABHA DEBATES

LOK SABHA

Saturday, May 6, 1978/Vaisakha 16, ‘igoo
(Saka) .

The Lok Sabka met at Eleven of the Clock.
 [MR. Seeaxzr in the Chair]
MATTERS UNDER RULE 377

Mil VSPF..AKER:f We taie ui) matters
under Rule 377. Shri Vinayak Prasad
Yadav.

& gwaw(wfegr) ¢ AR AER
@g,;f@'ﬁa'aﬁ‘@w?*ﬁtm
& qEATE .. L.

MR. SPEAKER: No, no: you have
not, taken my permission. You must give

nagice.

Don’t record.
4 _(z'ntmupn’ons)_“

(i) ReportED NEWS ABOUT U.S. GOVERN-
MENT'S EFFORT TO RE-INTRODUCE AME-
rrcaN Peace Cores IN INDIAL

SHRI VAYALAR RAVI (Chirayin-
kil}} Mr. Speaker, Sir, under Rule 377,
mdy I draw the attention of the. House
and the Government to an important
mdtter of ‘public importance ? .-

It is being reported that the United
States Government is. making an effort to
re-introduce the American Peace :Corps
in India. A decade ago, the Government
of the United States spread large contin-
gents of American Peace Corps all over
the world in the name of voluntary activie
ties for the development of the region
of different parts. of each State they have
been employed. o

In India, thousands of peace corps
volunteers were deployed in different parts
of the tountry and they stayed there for
a léng time but the activitics of these

q, ®

volunteers had been criticised and: it
aroused. suspicion! of espionage. The pre-
sence of a-large numben-of volunteers.in
every small corner of the. nation. is .not
desirable for the national security. Even
certain Western press also:linked the acti-
gtries of the Peace Crops volunteers with
LA )

The criticism against the Peace Corp
volunteers in India was so severe and.the
Government was forced to examine the
whole agreement -and - decided:.to send
them back home. Sending away the peace
corps volunteers was a right decision;from
the point of view of national security.
Our _nation-. cannot -afford - thousands: of
volunteers spreading -all over indulging
in all kinds, of .activities in.the: name of
voluntary development work, It is well
known that the C.L.A. is always active in
the developing nations: and engineering
chaos .in. such countries for protecting
their interest. : e

Any attempt to introduce the Peace
Corps activities in the country is a threat
to .national security .and -it will.open the
doar -for . espionage activities::by the so-
called . volunteers., So,- may .1 fake this
opportunity to request the Govemment
not to resort any such discussion or de-
cision to bring back.the Peace Corps .in
India ?. .. .. : N

(ii) REPORTED BREACH IN GANGA CANAL
IN° Ganca Nacar -District, Rajas-
THAN. - s »
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3 Matters under
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‘MR. SPEAKER: No, no: we have
made a rule and you must obey that
rule. ...

.5 froR AigA ¢ 0F v OF mw
X ¥ E. . FF

MR. SPEAKER: Do not record. What-
ever you have given in writing, you can
read that only; nothing else is allowed.

{iii) REPORTED VIOLENT ACTS BY RAILWAY
. EMPLOYEES AGAINST A MARRIAGE PARTY
NEAR TUGHLAKABAD RAILWAY STATION

SHRI S. R. DAMANI (Sholapur): Mr.
Speaker, Sir, I would like to draw the
attention of the House, through you, to
the serious matters regarding the reported
violent acts by railway employees near
Tughalakabad Railway station against
railway passengers consisting of a marriage
party travelling in a reserved compart-
ment by the Bombay bound Punjab Mail
on 4th May, 1978 ¢ausing serious injuries
to the passengers. ’

Sir, it i3 4 matter of great regret and
sorrow that the discipline among members
of the railway staff has completely de-
teriorated during the last one year, parti-
cularly among running staff and those
who man the reservation counters. As a
result accidents have become a daily oc-
currence; bribary has become rampant
for reservations; passengers have started
feeling insecure during the travel both
for their belongings and their lives. In this
background, the violent acts by the railway
staff against a marriage party travelling
in a reserved compartment by the Bombay-
bound Punjab Mailat Tughlakabad Station
on 4-5-78 i3 a matter of pgreat
concern to all of us. The Punjab Mail is
an important long distance train. Why
should it be allowed to stop at a small
station like Tughlagkbad which is served
by many other trains including local and
short-distance trains ? Are the railway
employees authorised to travel in a reser-
ved compartment of this train ? Obviously
they cannot for such short distances, unless
they become a law unto themselves, Is
§t not the duty of the Conductor and allied
stafl to remove them from the reserved
compartment ? If they have not done so,

MAY 6, 1978
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they have not performed their duty. Sir,

-such acts of wviolence and misbehaviour

have became too common to be ignored.
The hon. Railway Minister should try and
bring in discipline as otherwise the
entire railway administration will come
into disrepute.

SHRI SAUGATAROY {Barrackpore):
The Minister of State for Railway is here.
What the hon. Member has said in his
statement under Rule 377 is a very serious
matter. The railway employees have
assaulted the passengers. Why should he
not stand up and say something ? It
will be a good democratic practice if he
could do so. The Minitser at least should
have the courtesy to say a few words about
the whole matter.

{iv) REPORTED INCIDENTS AT GaANDHI
Harijany HicHer SecoNpary ScHooL,
Branmpur:, DErmi,

SHRI M. SATYANARAYAN RAO
{Karimpagar): 1 seek your permission
under Rule 377 to Raise the following
matter of recent occurrence and of urgent
public importance.

Yesterday evening an incident of public
demonstration and police intervention re-
sulting in large scale injury and destruc-
tion of property tock place in a place by
name Brahmpuri centering on a school
known as Gandhi Harijan Higher Secon-
dary School. With respect to the details
of the incident and the events leading to
the conflict versions differ. There is, how-
ever, a common agreement with respect to
the background of the situation which led
to the ‘conflict. This school is situated in a
predominently poor locality and as may
be evident from the neighbouring school,
meant primarily 1o cater to the educaional
needs of the poor and backward students
belonging largely to the backward com-
munity and the Harijan community. The
school was being aided by the govern-
ment. Being under the aid it had to work
under eertain restrictions and directions.
It is also said that the school was built
with the resources raised from the public.
The management has been trying to get
the school under its complete and uncon-
trolled grip. It got it de-aided recently and
proceeded to convert it into a ‘public
achool run on the basis of fees collected
from the students. The students being
of the poor stock could not pay the fees
sought to be imposed by the management.
About 4,600 students had to go off the
rolls of the school. About 80 teachers
had their services terminated. It is this
situation which made the matter a public

*$Not recorded.

_



5 Matters under

- issue involving the parents, the teachers
the students and the generality of the pub-
lic. Naturally there was a resistance against
the move of the management. The autho-
rities took the side of the management and
the students and their parents, poor and

backward, found themselves helpless and
forlorn.

‘The Government should explain how this
situation was permitted to develop. It is
further reported that the peaceful demois-
tration of students and parents was stoned
leading to clashes and setting the scene for

- an excuse for the police to intervene. The
intervention of the police was done in a
‘hard and tough manner resulting in wide-
spread injury to a large number of persons
and damage to property. The concerned
Minister should make a statement on the
totality of the situation.

SHRI VASANT SATHE (Akola):. The
management is in the hands of a relative
of the Home Minister.

SHRI SAUGATA ROY: This is a very
serious matter.

(v) REPORTED CANCELLATION OF SHRI

Sanjay GANDHI’S BAIL BY SUPREME
CoUuRT.

SHRI KANWAR LAL GUPTA (Delhi
Sadar): I am thankful to you that you
have permitted me to raisc a mater of
great public importance and I hope the

government must make a statement on
it.

The order of the Supreme Court in
Sanjay Gandhi’s case is not a simple
cancellation of bail. The highest tribunal
in the country has found him guilty of
tampering with the witnesses and trying
to subvert the process of law. Thcrefore,
the court has ordered him to be kept in
Jjudicial custody for one month. The Court
has done its duty to see that the culprit
should be punished according to the rule
of law. Now it is for the Government
to ensure that this continuing ecffort of
Shri Sanjay Gandhi to subvert the process
«of law is not allowed to continue from the
jail itself. Justice demands that strict
.precautlons should be taken in this regard.

He should not be allowed to guide the

?cop]e for tampeung with the witnesses
rom the jail.

We believe in the rule of law and,
therefore, there can be no question of any
harassment. Evidently he has made this
charge only to pressurise the authorities
to bend backward and to give him undue
privileges. This should not be done. The

VAISAKHA 16, 1900 (SAKA)
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Jail Manual should be strictly followed in
the matter of interview because this is a
special case. Under the Jail Manual, at the
most 4 persons can have interview with the
under-trial prisoner in a week. Some officers
from Intelligence Department should be
there to see that the tampering of evidence
is not continued from the jail. The same
precaution should also be taken

......

SHRI VASANT SATHE: Who can
influence the witnesses, the CBI or a boy
who is even in jail ? This is too much.
Shameless. Should you say this ?

On a point of order. Can he now by
saying this, influence even the judicial
process of influencing the man in jail ?
Are you allowing it ?

MR. SPEAKER: There is no point of
order.

SHRI KANWAR LAL GUPTA: Some
officers from the Intelligence Department
‘should be there to see that the tampering

" of evidence is not continued from the

jail. The same precaution should also
be taken when he is brought to the court.
I hope that the Govt." will keep necessary
watch on the jail authorities to see that rule
of law is strictly followed, but no preferen-
tial treatment is given to him.

SHRI VASANT SATHE: You put Shri

‘Kanwar Lal Gupta. That is the only
‘ s::cq:ity.

SHRI KANWAR LAL GUPTA: I

"was in jail for 18 months. There were.

Intelligence Officers when there was an
interview.

(vi) REPORTED FEAR OF RIGGING IN AZAM-
GARH BYE-ELECTION.

SHRI VASANT SATHE (Akola): I
may draw the attention of the Government

to a very serious matter.

It is reported that Azamgarh By-
clection would not be free and fair, very
much like Karnal, because the ballot
boxes and ballot papers have already
reached the interior areas very much in
advance and it is feared that the elections
may be rigged. To ensure free and fair
clection thc Government must take all
necessary precautions an d make special
arrangements to see that there is no rig-
ging.
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x1-18 hrs,

COMMI'ITEE ON PAPERS LAID ON
: + THE "TABLE

i R

@ MINUTES.

SHRI KANWAR LAL GUPTA (Delhi
Sadar): 1. beg.to lay on the Table Minutes
of the sittings of the Committee on Papers
Laid on the- Table held on 6th October,
8th November and 2gth Deccember, 1977
and828th March 2oth Apul and 4. th May
197

(ii) FIFTH REPORT

SHRI KANWAR LAL GUPTA: I beg
to present the Fifth Report of the Come
nuttec on Papers Laid on the Table. . ,

COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS. OF
~ * THE HOUSE o

SixtTH REPORT

SHRI NATVERLAL B. PARMAR
(Dhandhuka): I beg to present .the ‘Sixth
Report of the Committee on. Absence -.0f
Members from the Sittings of the . House.

1x- 20 hrs.

BUSINESS OF THE HOUSE

W T AR FY WART § T Ao
éq’imm) - wEeT, e ity
o #1 ag giaw F@r § fo8 W
1973%m3ﬁaﬁm%emw
@ & frafafes gord @ fam
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, 1978 1

MAY 6, 1978 B.O.H. 8

(F) feamn fafow  (dmww)  fados,
(1978,mqmammﬁaﬁﬁr
?ﬁb‘qﬁ‘l

a)%a (ﬁ:ﬁmﬁzz Al ¥ g
- ST A aifasre) ﬁmvﬁr
1978 1 :

) F 927 W) 92g Wi wfen (fafmeda
mm}%hqwhﬂmfsmt)
ﬁww 1978 1 :

3mmmmwﬂmm
11 W5, 1978 F AEFTIENT AT 20T
%fmmwﬁmﬂm%
e ¥ g ¥ AW ﬁﬁitan?f ?n%s
R 9T =49 |

SHRI A. K. ROY (Dhanbad)—rose

MR. SPEAKER : You have not given
notice.

SHRI A. K. ROY: Mr. Speaker, Sir,
I would like to know whether a compre=-
hensive Industrial Relations Bill is coming
in this session or not. Le the hon. Minister
of State say about this. It is having very
wide repercussions. We have been repea-
tedly told that a comprehensive Industriat
Relations Bill is coming soon and recognis
tion of the Unions by the ballot. Now,
in the List of Business we see that. they
are not bringing - thxs now.

So, Mr. Speaker, through you, I would
like to appeal to the Government to bring
forward this Bill definitely in this session.
itself.

MR. SPEAKER: Mr. A. K. Roy,
you must know the Rule. You have to
give notice of it if you want to raise it.

SHRI A. K. ROY: This is a bolt from the
the blue.

SHRI SAUGATA ROY (Barrackpore):
I rise on a point of order.

MR. SPEAKER: Breach of which rule ?

SHRI SAUGATA ROY: Rul? 376
I am raising a point of order regarding the
order of business in the House.

Sir, day-before-ycsterday, in the West
Bengal Assembly this thing happened.
On the List of Business laid by the Govern-
ment on the Table of the House, there was
a division.

This thing has not happened in this
House.



9 B.O.‘ﬁ .

‘But if the Government goes back on its
commitment to bring ‘forward certain Bills
in time in the Lok Sabha, here also there
will be a precedent when we will be forced
to resort to voting on the Report of the
Business Advisory Committee. This cer-
tainly will not be a good precedent.

Therefore, what I am raising is just a
point of order.

“You must ask the Government why they
have not brought forward a comprehensive
legislation.

“MR. SPEAKER: Mr. Saugata Roy, the
direction given by Speaker earlier is this.
When the Business of the Week is an-
nounced by the hon. Minister, any Mem-
ber who wants to object may give mnotice.
Two members have already given such
notice, saying, they want to raise certain
objections. Not jumping up and objec-
ting.

SHRI SAUGATA ROY: No, Sir. We
are not jumping up; we are raising only
Points of Order.

MR. SPEAKER .: This is nota Point of
‘Order. There is no Point of Order.

SHRI SAUGATA ROY: Let us not
shut out Members.

MR. SPEAKER: It is not shutting out.
Tt is regulating it.

SHRI SAUGATA ROY: We are only

pointing it out; we wart to draw atten-
tion to it....

MR. SPEAKER: You are mistaken if
you think there is any ‘shutting out’.
Nothing like that. We are only regulating
it. That is all. Every Member has a right
to give notice.

SHRI SAUGATA ROY: Don’t call it
‘jumping up’. It is not proper.

MR. SPEAKER: If you are hurt, I am
sorry. Mr. Kamath.

SHRI HARI VISHNU KAMATH
(Hoshangabad): Sir, on a point of ampli-
cication and clarification.

I would like to raise two or three matters.

Number one: I have alrcady raised in
this House in the past two weeks the ques-

tion of the Shah Commission’s First
Report.

I have demanded—so also the House—
that the Shah Commission’s Report should
be placed on the Table of the House during
the current session together with a Memo-
randum about th: Government’s action,

VAISAKHA 16, 1900 (SAKA) B.OH, 10

What action they. have taken or they
propose to take, thereon ?

‘Government has not done it so far,
The ‘hon. Minister of State for Home
Affairs gave an assurance:last week, if 1
remember aright,—Shri Patil said that
it will be placed in the House ‘as ecarly
as possible’.” We don’t know what that
phrase ‘as early as possible’ ‘means—it
very vague and elastic phrase.

_-Sir, we want an- assurance from the
Government that it will be placed on the

Table of thé House before the end of the
session, well "before the House adjourns,

so that the House can have a discussion

on that Report. '

I am sorry to say that due to this in-
ordinate delay, rumours are gaining cur-
rency in the Capital that there are serious
differences among the top trinity with re-
gard to the action to be taken on the
Report. We also get the impression that
the Government—I am saying this more
in sorrow than in anger

......

AN HON. MEMBER: Anguish. ...
Sorrow and anguish.

SHRI HARI VISHNU KAMATH:
... .that the Government is taking undue
advantage of Section'g, sub-section (iv)
of the Commissions of Inquiry Act, 1952.
It gives them six months’ time to place

the report before Parliament. (Interrup-
tions). :

SHRI VASANT SATHE (Akola): It
is under the intensive consideration.
(Interruptions)

SHRI HARI VISHNU KAMATH:
I hope it will .be placed in this session.
It will not go to the next—August session.

I would, therefore, like to know from
the hon. Prime Minister who is here, the
Law Minister is also here, a cluster of our
distinguished Ministers are here. So let
them tell us as to when they intend doing
it

" My second point is whether the Forty-
fifth (Constitution Amendment) Bill will
be introduced in this session at all or not.
The Law Minister gave an assurance in
March last that it would be introduced in
this session. I would also likc to know
whether the anti-Defection  Bill will be
introduccd in this session or not. And,
finally, I want to know whether this ses-
sion 18 going to bc extended because we
have to make our arrangements—of course;
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[Shri Hari Vishnu Kamath]

it is easy for the Ministers to make their
arrangements—for our departure, because
we have our own programmes outside.
I would like to know whether this session
will be extended beyond the 12th and if
50, by how many days it will be extended ?

THE PRIME MINISTER (SHRI
MORARJI DESATI): The first report of the
Shah Commission we have got on the 11th
March and the second report has been
given to us on the 26th of April. These are

considered very carefully. And all
the legal implications are being considered.
They are not light matters; they require,
therefore, to be considered very carefully.
It is not a question of taking advantage of
Section 3. This is mandatory and we have
got to see that we come here with our
recommendations. That is why this is being
carefully considered. Haste will be waste
and then one has to repent it also after-
wards that we were in a hurry. We are
doing it and we hope that before the end
of the session, we will be able to come
and put it before the House.

SHRI SAUGATA ROY: The Secreta-
ries will look into it. We cannot see.

SHRI MORARJI DESAI: The Secre-
tary is bound to look into it before you
look into. You have got more rights then
the Government. Government runs th-
rough us. They are our aides but you are
not my aide in the matter. Therefore, it
has to be considered in proper proportion.
What is the use of your talking like this ?
In the next session, it can certainly be
discussed. But, I cannot hurry it in that
manner. That must be seen. We are doing
our level best to see that we are able to
place the report on the Table of the
House before the end of this session. T hat
is what we are trying to do. The Cons-
titution Amendment Bill will also be intro-
duced before the end of this session.

MR. SPEAKER: He wanted to know
whether this session will be extended; if
so, for how many days ?

SHRI MORARJI DESAI: I do not
think it will go beyond 16th. In any case
the hon. Member is free to go wherever h
likes. :

Mo FWT AN q1AT (HIEX) : WA
TG, & W qag F FAgH § -
favy JeFk 99 W fER FW0 F1 9wg
FEIT |

FfEaTEaT FTURAT MG fear AR Ao
Q%o QFo—TA QMl FT fageT FT 9
g Fmtad ¥ gAR I FW T
FER A freaa fear o HR 98F 7ER A9e

MAY 6, 1978

Draft Five Year 12
Plan, 78-83 (lMotn.)
FAT ST fRar @ 7 Tad Frew st F
feil = TR favda wE< o3 W+

& fadm m@x g3t o & wEEEl WY
W@ AW & maEw far o oot oS
F M ¥ @ ©@F 9 WHE
W ffr oSmm 0 fRg T W@
AR T T M W g )
T ¥ A W 9% G J AT q«w
T FEEr ¥ 8t WU ¥ 3w o A
TFRMEAT & | A 49 HOY QT GEr A%
97 7 F@ gear ey fom &1 swEne
WM I I g fFm
ar fawg qx fa= fFar o | wieergere
IR TR FH 9@ F AT QT &, T/
et ffg R & FAg, e wR ¥
AR Sor, 99HT W fFE TER ¥ AE
99 gIT 9 §F WA AT AfEd | wa
T gTg 39 X fa g ;MifE ag fauam
Tgd AW @ 9 FWOX I qIK AT F¥
q o T

DR.SUBRAMANIAM SWAMY (Bom-
bay North-East): What happened to the
discussion on the Time Capsule ?

MR. SPEAKER: I am telling you the
same thing as I am telling others. We sh all
get it regulated. You send me the objection,
Then the question comes in. Otherwise,
it will not be regulated. Mr. Chandra
Pal Singh was speaking yesterday.

xx° 30 hrs.

MOTION RE. DRAFT FIVE YEAR
PLAN 1978—83—Contd.

MR. SPEAKER: We now take up
further consideration of the following:
motion moved by Shri Morarji Desai:—

‘““That this House do consider the
‘Draft Five Year Plan 1978—83’ laid on
the Table of the House on the 26th
April, 1948.”

st a=ew fag (W) . A
TS AEIRW, ¥ B GNAT & ITEY
I3 oo faR R @ ¥ ™ g
N W FA I AG AUFT AW AT
fear a1 1 aft geER @ W ¥ | oAl
g, @ St AT AR e g
€ T UFT A FRY | AT FY I AREATEY
2, a8 T grmmt ¥ 9fd S @
A TF ST QAT W IOH T 9Q
ar aren gak @Y ag wg @ R awed
F1 feamr gt A w78 &, I fawwr
T T AR @ar g, T wrw g 5 70
MEel AR FT d<E @ @Et A @R
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‘SHRI SHYAMNANDAN MISHRA
(Begusarai) : Mr. Speaker, this is an
occasion-. to my mind to celebrate- the

_homecominig  of planning in. Parliament.
‘There-had been a divorce between plann-
ing and Parliament and this divorce lasted
for-quite some time. We are glad that
the Janata regime had initiated the process
ofreunion and now it would not be Parlia-
ment minus planning. It * would be
Parliament plus planning.  Although
Yojana Bhavan happens to be at a short
distance—only a few yards away from
Parliament—a great psychological gulf
had come to separate ‘the two. It was
-rather  surprising . that - it»should be so
-because there had been a very happy,
intimate living together of both Parliament
and planning for about one and a half
decades during the Nehru regime.  With
the passing away of the great Prime Minis-
ter, Mr. Nehru, it seemed as if the star of
.planning had not only dimmed or waned;
it was on the point of setting. It must be
put down to the credit of the Janata regime
“that planning is being revived and it
would soon come to its full, pristine glory,
During the previous regime planning was in
a sense hovering between life and death;
it was in the twilight zone. It was all
the time in the oxygen tent. So when my
hon. friend the Leader of the Opposition
was speaking, it appeared as if he was in
the dock for planning for whateivor had
happened in respect of planning, he was also
suggesting as if the whole planning process
was in the dock. I was wondering what
was the period that hc had in mind. If
the period that he had in his mind was the
last eight or nine ycars, I think his brief
was untenable because there was no plann-
ing of any sort during the last eight or nine
years. After the passing away of Nehru
there was a plan holiday, officially declar-
€d, for. three years 1966—69. Then there
was what came to be called the Fourth
Plan, which was in fact only a crisis mana-
.gement plan and not a development plan,
And the Fifth Plan was almost a non-starter.
So, if he was spcaking on behalf of Planning
during thelast cightor nine years, hehad
no brief and the brief was completely
indefensible. But if he was thinking that
the whole process of planning was in the
dock, then may I say—becausc I have been
here for the last 29 ycars—that we all have
been in the dock and not only Mr. Stephen
the Leader of the Opposition. If I may
say so, the wholc planning process was based
on the prevailing thinking, economic think-
ing during those days and the eccnomic
thinking of thosec days wasbased on the
fact that the problems of the poor and un-
developed  countries  could be solved
through a process of industrialisation hased

on heavy industry and machinc building

industries, That was the prevaiing
economic thinking in the world and 1his
country had also adopted the same course.
It was not the brainwave of the rulers, hul
it was thc considercd thinking of the
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economistsd of those davs, both Indian and

foreign. - Now we do find that therc had

been certain deficicncies in that -kind of -
Planning.  So, it was the economic think-

ing of the earlier period that was in the dock
it was also the defence dimension of the

planning that wasin the dock which requir-
ed defence preparcdness to be supported

by the economic development of a parti-

éular kind, which could not be supported

by economic development of a different

kind as it is being suggested, although there

might be differences in approach here and

there.

Mr. Speaker, Sir, we have now passed
from the period of populism of Mrs.
Gandhi, from the period of 20-point pro-

.grammes. Mrs. Gandhi did not have any

faith in planning and scientific thinking
and so on. She had faith only in 20-point
programmes. And in this process - the
regime of Mrs. Gandhi had killed planning
which was the dearest child of Nehru.
I have absolutely no manner of doubt in
my mind that if Nehru had to make a
choice between planning and Mrs. Gandhi
he would have made the choice in favour
of Planning and not in favour of Mrs.
Gandhi, which my friend, the hon. Leader
of the Opposition has done. He is
just on the opposite end of what Nchru
would have done,

So, the Janata regime has inaugurated.
a radical change and therefore you find
that the National Development Council
had overnight leapt to life. It is no more
arubber-stamp to which it was reduced by
Mrs. Gandhi. Now it makes suggestions;
it says : “We have not been able to study

. the draft, we will take more time to study

it, we will give more views on it.” There-
fore the consideration of the draft has been
postponed. It is all to the credit of this
regime that the National Development
Council is being cnabled to function in a
vigorous way.  So also is thc Planning
Commission.  Previously, nobody talked
about Planning.  Planning has also come
to life now and the whole process of plann-
ing has got a second birth as democracy had
a sccond birthin 19y7. Beth these events
are bound to be put down to the credit of
the Janata Party, to repeat, it has revived
the process of planning and given it a
second. birth as it has revived democracy
and given it a second birth. May, 1 say
that our fricnds on the other side must be
hailing this in their heart of hearts as they
arec no doubt enjoying all thesc in the
manner in which they are doing now.

I would cven go to the length of saving
that if there had been a decline in demo-
Cracy , 1t was primarily due to the fact that
;here was decline in planning. If plann-
Ing had —fostercd, developed and sustain-
ed the economics of democracy, demo-
cracy would not have degeneré&d into



authoritarianism as it did during’ the
two .ycars of emergency. Now, if Plann-
ing again doesnot support the resurgence
of ‘hope with which the Janata regime has
come, then we all on this side of the House,
have to remind ourselves.. ..

SHRI JANARDHANA .POOJARY
(Mangalore) : You said that Planninghad

failed. You spell out as to. how it had
failed.

SHRI SHYAMNANDAN MISHRA k!
‘We will have to remind ourselves what
Rama said to Sugreev in his message.

7 @ gxfaa: g a7 afagdr @

“The path by which Vali went to
the heavens is not yet narrow; it is
still broad !”

So, the janata Party will have to be con-
scious of it that it has to keep pace with the

resurgence of hope with which it has come
to power.

Let me concede that there is substance in
the complaint that certain stages of the
process of planning have been by-passed or
skipped over, and I completely agree
with my hon. friend, the Leader of the
‘Opposition, in this regard. This is indeed
to the disadvantage of the planning pro-
cess itself. If we want the people’s commit-
ment to the Plan, then the strategy relating
to it must be discussed all over the country,
There must be a flood tide of discussion
on the issucs relating to the objectives and
gtrategy of the Plan. This is what happened
during the heyday of planning under the
leadership of Nehru. There used to be
first a paper on objectives. This paper
was discussed all over the country. It
was also discussed by the National Deve-
lopment Council. The National Deve-
lopment Council came into the picturc in
the various stages of Plan formulation
and not only atthe final stage to give
it its imprimatur. Then therc uscd
to be an approach paper, a paper
explaining how to achicve the chjectives.
Again, there was a  flood of discussion

throughout the country on this. Then
there was the Draft of the Plan. In the
meantime, as I had submitted, there used
to be mcetings of the National Develop-
ment Council on all these aspects of plann-
ing. Finally there used to be a Plan which

- was presented to Parliament, My hon.
friend Mr, Stephen, was not quite right
in suggesting that Parliament divided itsclf
into committees to consider the Plap at this
stage. It was only when the plan had
come almost in a semi-final form  that
Parliament got itsclf divided into various
committees A, B, Gy D etc. Thatstage is
yet te come and I think under your guid-
ance, Mr. Speaker, Parliament would not
be denied that opportunity.

U
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-Nobody, should have any impression
that any Plan can become a National Plan
without the approval of Parliament. When
does a Plan become'a National Plan? It
does not become a National Plan only after
the National Development Council has
approved of it. It becomes a National
Plan when' Parliament - of India has
approved of it. (Interruptions).

. 1

;- _w_ould also like to remind the Prime
M.l.nfstcr that there used to be a Prime
Minister’s Committee on Plan, which con-=

“sisted of the representatives of the various

groups in  Parliament and many papers
not ordinarily available to the people were
made available to the members of this
committec. Then the Planning Commiss
sion used to allot one room in the Yojana
Bhavan so that Members of Parliament
could go there and seek information on the
various aspects of planning. Even that was
done. So, if these things are not done,
there cannot be that kina cf association or
the umbilical link between Parliament and
planning which must be there.

While highlighting these gaps in  the
process, one ‘should not forget the ex-
tenuating.  circumstances in which this
plan has been presented to the country.
Onc should not visit the sins of the parents
on the child. There might be certain
responsibilities which the parents may not
have discharged, but the child must be
judged independently of the parents or the

process through which it has taken its
birth.

Now, this Plan, Mr. Speaker, I must
say, had been produced in an incredibly
short time, and it must go to the credit of
the planncrs that they put in very hard
and unremitting work in order to produce
the Draft and therefore, it gives us hope
that planning isin right hands and in the
hands of people who are really scrious
minded and dedicated. Otherwise, this

Plan could not have come outinsuch a
record time,

Anyway, it remains a qucer situation,
Mr. Speaker, that we are considering the
Draft when the Plan has already been
launched and to be precise, the Plan was
launched, if you takc into account the
annual Plan, about 35 days back. So,
it'scems as if we are being asked to go to
Thumba when the Aryabhatta had
already been launched and we are being
asked whether it was fit to be launched.
That is the position in which Parliament
finds itself. But more surprising than
anything is the fact that even the political
leadership in the Planning Commission
docs not scem to have been fully involved
in the task of formulating the Plan which
would mean that they have not been [ully
involved in the task of considering the
issues and the strategy of the Plan. I
have succeeded in eliciting some informa-
mation {rom the Planning Commission
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through the Research and Reference Sec-
tion in Parliament about the number of
meetings held of the Planning Commission
to consider the Draft Plan. It was after a
great deal of procrastinating delays an the
part of the Planning Comunission that .1
was able to elicit this information that there
were only three full meetings of the Plann-
ing Commission during 1977-78 and even
of these, the Planning Commission
has not given any clear indication whether
all the three meetings were connected with
the formulation of the Draft Plan. It
may well be that there was only one full
meeting of the Planning Commission to
consider the various issues relating to the
obiectives and the strategy of the Plan.
This is the position, and I hope that since
our Prime Minister is the very picture of
hard work and dedication, he, as the Chair-
man of the Planning Commission, would
also find time for planning as Mr. Nehru
did.

Mr. Speaker, after I have said this, 1
would also like to speak about the nature
of the Draft in a broad way and_then
T will come to certain details. )

Now, let it be said in no uncertain terms
that the Plan is indeed of a revolutionary
significance. The process of planning had
got stvlized. The constellation of forces
which it vielded gave on an average 3.5
per cent annual rate of growth and even
this insufficient growth was unjustly or
unevenly distributed; and this obdurately
persisted during all these years. If the
same style and pattern of planning persist-
ed, would not the hon. members concede
that the same Lind of result would have
ensued?  Therefore, this Draft Plan
does make a departure from that kind of
thing which has to be hailed. If we
wanted to break this constellation, then we
had to bring in a whiff of fresh air here
and this precisely what this Drafi is doing.

This Plan certainly has the attributes of
a Janata Plan, a people’s Plan. In the
first place, its supreme cancern is with the
landless, the homeless, the jobless, the mar-
ginal and the small farmers and those
below the poverty line, This is unmis-
takable, so far as this Plan is concerned.
Itis reflected in the concrete programmes
for the betterment of the ot of these peop-
ple. It does not spend itself out, as it did
in the earlier Plans in pseudo-radical slo-
gans or populist slogans or in the heat-wave
of worcg. The Janata Plan—I am not

saying Janata Party Plan: I am notsaying

that—piease mark my words. . . .

SHRI P. RAJAGOPAL  NAIDU
(Chittoor) : May I know what is there for
small farmers?
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SHRI SHYAMNANDAN MISHRA :
Secondly, the special concern of this Plan
is for the 809, of the people who live in the
rural areas. And this stress on the 809,
of the people, strangely enough, has
attracted some criticism, although it
should have received encomiums, is:
is going to motivate and inspire vast
millions in the countryside in a manner
in which no other Plan had done. Thirdly,
its stress on mass-oriented industrialisation,.
ag against the elitist industrialisation,
which only created islands of affuence
in the widening sea of poverty, is also-
a radical departure from the past. There
is also the projected association—and that
15 no loss important—of the people with
the programme of development, more
particularly, with their uplift. It i bound.
to release the initiative and enthusiasm
of the people~—which is the main resource
of any democratic planning. Ewven or-
ganisations of the landless and the hapless.
in the rural arcas are envisaged, so that
they are able to associate themselves with
the process of planning and also clajim
benefits frora the [ruits of devclopment.
Hereinlies thereal challenge to the political’
parties—to prepare the people to get the
advantages which the Plan promises.
The Janata Party, in particular, if it wants
to complete the unfinished revolution of
19797, will have to fashion itself into a
Plan Army for the Draft Plan which has
been presented to Parliament. And we
have to be quite clear in our minds that
to the cxtent planning remains a Kutab.
Minar planning—i.c, Plan that is done at
the top of the Kutab Minar and not
from the grassroots upwards—planning
would not be able to bring the society,
the entire society, into motion. There
might be various small sections brought
into motion, but the entire society would
net be set in motion. The society would
not be caught into a perennial gale; it
would remain more or less stagnant, om
the whole.

MR. SPEAKER : Mr. Mishra, there
arc a larrge number of speakers from your
party. You have already taken about 25,
minutes.

SHRI SHYAMNANDAN MISHRA :
Please give me some time, Sir, otherwise
I cannot spell out many things. This
is one of the few important cccasions.

Mr. Speaker, the most remarkable thing:
about this Plan 13 that for the first time, a
very effective vehicle of re-distribution
of national income has been introduced.
There can indeed be no  more effective
distribution of national income, except
through the generation of employment.
opportunities,  Therefore, I submit
that employment, as the most effective
distributor of national income, has been®
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built into the Plan strategy. It has been
emphasized by other hon. friends also,
that the public sector remains—not only
remains, but it regains its commanding
heights.  The public sector had gone
down in importance during the previous
regime, and that i what I will try to estab-
lish in 2 moment. The public sector is
considered to be the main instrument of
socialist transformation. The draft has
chalked out a remarkable advance towards
it, on the basis of which one can effectively
challange the record of the hon. friends on
the other side. In the Draft Plan the
outlay is put at a figure, which gives in
increase in the public sector autlay at rg6o-
G1 prices, of the order of 66 to 67 per cent.
But what had been the comparable figures
in the previous Plans, in the Third, Fourth
and Fifth Plans? Inthe Third Plan it was
only 27-5 per cent, in the Fourth Plan
37° 90 per cent and in the Fifth Plan g4~ 14
per cent. So, the Janata regime, again, can
claim that it has now brought the public
scctor into real effective prominence.
It was only during the Second Plan period
of the whole peried of planning—that the
public sector outlay was increased by
1333 per cent, Otherwise, in all the
carlier plans, the public sector had been
increased anly in the manner in which
I have just now submitted.

However, I havee no hesitation in saying
that the projected rate of growth namely,
4'9% is a historically inadequate and
cconomically illogical rate of growth.
This is going to be the main plank of my
criticism against the Draft Plan. Tt i
resource  indifferent, it is potential in-
different, it is history indifferent. When
we look at the projected rate of growth
in the Draft Plan, it is obvious that with
the planners the past has been too much
-and the possibilities of the present too little.
The lack, of necessary courage on the part
of planners to opt confidently for a higher
rale of growth cannot possibly be
extolled or admired. For, whatever may
be said to the contrary, the rate of growth
of the economy is the crucial determinant
of wne country's progress.

As against the Janata Party's stipulated
rate of growth of 7 per cent, the Draft Plan
projects a rate of growth of only 47 per
cent. Mercifully, #9' happens to figure in
the picture, if not in the left side of the
decimal point, at lesst on the right gide
of the decimal point, and that scems to be
the special feature of this, ’

1 would humbly ask: when would we
have more propitious situation for accelera-
ted growth? Never had there been any
planning, or for that matter, any planning
in the world, more fortunately situated
than we are at the moment. The most
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ambitious dream of any planners is being
fulfilled, and is going to be fulfilled, in the

matter of savings. It i3 indeed an ex-

citing prospect that we are going to have—

saving of the order of 23 pre cent during.
the next Plan. The planners should have

been elated at this and set their sights
higher. But of what use all these savings.
will be if they are not translated into in-

vestment and growth? Over three years-
in succession, let the House be aware of it,
we have been transferring our net resources:
to the outside world.

My hon. friend, the Leader of the Oppo--
sition, was talking of self-reliance in plann--
ing. His concept of self-reliance was of an
artihmetical nature, of a mechanistic
nature, By his reckoning, probably, we-
hav already hecome self-sufficient, sclf—
reliant, For we are now transferring
net resources to the outside world. We are-
not using all the resources; other countries.
are now henefiting in the matter of develop--
ment from our resources.

SHRI CM. STEPHEN (Idukki) :-
You do not know how to make use of the-
foreign exchange.

SHRI SHYAMNANDAN MISHRA :-
Thatis different. Are wenow self-reliant ?-

Mav I draw your attentionto an amaz--
ing statement on the very first page of the -
Plan draft, in paragrph 1-4, which says +

“The country is self-suffiient in all
consurner goods and in basic commodities.
like steel and cement.”

Tt is a wonderful conception of self-suffi--
ciently. My friend was quoting very ap-
provingly the other day all these par-
graphs. Does he agree with the Planning -
Commission? I have a ver poor opinion
about the DPlanning Commission here,
reading this paragrph, because we cannot
say that this country is now self-sufficient
in all consumer goods, If the wvast mass.
of the people are not able to purchase
the goods, then, do you think that the
country is sélf-sufficient in these things?”
If the country is not able to consume even.
6 million tonnes of steel would you say
that the country is self- sufficient in steel ?-
You reduce you rate of development and.
you would have futher self-sufficiency in
steel. You raise the price of essential)’
consumer goods, and you will have further
self-sufficleney in consumer goods; If the:
poor masses are not able to purchase, should
that be made a point in favour of self--
sufficiency.?,

SHRI JANARDHANA POOJARY :
We are now self-sufficieht in cement also-
according to the Draft Plan Report.
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SHRI' SHYAMNANDAN MISHRA :
I was submitting that for three years in
succession we have not been making
investments as dictated by  our savings.
In 1975-76, the gross domestic saving was
-of the order of 19° % of GOP whilc the gross
domestic capital formation was 19°6. In
1976-77, the gross domestic saving was
21-1 while the gross domestic capital
formation was only 19-2 . It would thus
appear that the planners are betraying
the people who save. If people save, they
must expect that these savings would be
invested in growth -and there would be
-growth fo the adequatc order.

-I will hurriedly like to point out a
few other favourable conditions which call
for a  higher rate of growth. We
"have got the most plentiful supply of
the ‘most ‘important wage goods, food-
grains. At any time we can have 20
million tonnes of foodgrains in our stork.
" Similarly, we can have another wage goods,
cloth of the mass consumption varicty.
If you are able to stimulate the demand for
this through a step-up in our activities,
thre is no difficulty about that. The
position with regard to tocls and equip-
“ment is also not uufavourable.

Now I am being informed that during
the Janata regime development has
picked up in such a way that we are now
again importing stecl waile we were cx-
porting steel only a few months back.
Even so it can be said broadly that steel
bas been in excess of our demand here,
Thereis yet another factor to be taken into
account. Coal too, you know, was in
surplus and it had even necessitated a cut-
bak in production ; and production in
many of the engineering goods, basic
:goods has been at a level lower than the
.installed capacity.

The accumulation of foreign exchange,

- whih represents considerable capacity
to import both wage goods and tools and

- equipment should Government dccide to
enlarge employment and step up the

- growth rate, is there for all of us to sce.
And yet what a pitiful allocation out of

this foreign exchange has been made by

-the Planning Commission! Only a sum
of Rs. 1180 crores have been provided for

utilisation out of the foreign exchange

reserves. You will recall, Mr, Speaker,

that this countrv had the practical wisdom

of using the foreign exchange rescrve

that had been built up during the Second

World War at the time of the First Five

Year Plan. But now, we scem to be at

the end of our intellectual tether and we

announce to the entire wide world that

we canuot use the forcign exchange in the

-cffective manner in which we ought to
"because out of nearly Rs. 5c00 crore of
iforcign exchange, we have provided uti-
lisatica of 1180 crorcs in our Plan. And
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no less important than this is the fact
that the price situation is in good shape.
I would not say that it is in ideal shape.
Here, again it is something which can be
put down to the credit of tac Janata Party
that the price situation is now under
control. (Inlerruptions) If my hon. friends
have non-economic considerations. than
I have nothing to ‘say. But the cconomic
indicators point to that.

So, I would submit that the Janata
Party was not unrealistic in pleading for
growth ratc of 7 per cent. It can also
be pointed out with great force tht in the
past also, the country had chalked up a
rate of growth of the order of 7 per cent:
In many years, it was 6 4, 6+ 5 and of that
order. In 1g52-53, it was 6- 4, in 1956-57
5'5, in 1964-65 7' 5, in 1969-70 64 and
in 1970-71 1°6. And these werc mnot
ycars which were precceded by natural
calamity like drouvght or flood,t hey were
preceded by normal years. And now
that the planners project a 3' 98 per cent
rate of growth in agriculture and they
are also now giving a new thrust of indus-
trialisation based on small and cottage
industries which would have a favourable
capital-output ratio, then we should think
that the rate of industrial growth should
be of not less a order than ¢ to 10 per cent
and, therafore, these two should add
up to about 7 per cent rate of growth.

Let me now take up the most important
problem of unemployment. ’Ijhe c.mp]oy-‘
mens programme is really the kingpin of this
Plan. But, here again, the planncrs have
raid something which is very difficult for us
to accept. Now could there be any employ-
ment pregramme of 49-3 million person
vears at this rate of growth of 4-7 per
cent?, Then, they are asking us to accept
that 5o million person years would produce
the same rate of growth as 18 million per-
son years and lg million person years of
accept.the previous Plans. All the previous
plans had projected a rate of growth of 5
per cent or more. Now, this Plan is lower-
ing the sights in respect of rate of growth
and raisig the sights in the matter of
employmcent. My submission 1s that 50
million person years would generate
demand for goods and services and, there-
fore, add to the national income which
would be of a much higher order.  So, the
ratc of growth from this angle alsois
slightly incredible  and the planners
should have given more thought to it.

The last thing is with regard to the
crucial question How do you ensure
cffective implementation? The  targets
may be unsatisfactory from various angles
and they arc bound to be considered so
because we all represent various interests,
We look to our interests in our own narrow
dimensions.  Even so, if it is conceded that
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the targets are all right, the Plan is all
right, how do you ensurc cffeeting imple-
mentation and ensure that the past will not
be reprated? That is the crucial question.
I must, here, submit that. although. _the
planners have made very helpful recom-
mendations, their recommendations do
not go far enough. . The basic recom-
mendation that ought.to be made is that
the palitical clement in administration
raust be made to _shoulder the responsi-
hility for results, They must be account-
able for results. If the Minister accepts a
particular target , say, of foodgrains, of 5
million tonnes increase in one year or
sa, . then the Minister must think thrice
before accepting that target. He. may
take months in coming to that target.
But after having accepted the target, if the
Minister is not able to produce the result
gircumstances remaining . normal—, I
lay stress on that—the Minister must get
put. Otherwisc. the entire administra-
gion would not  fall in line. Unless
the political element in administration is
made - accountable for results, we  will
not . find the right kind of results ensuing.

With these words, I conclude although
I had many things more to say. I
‘hope, the planners in the coming
months will correct the deficiencies
and shortcomings that have been pointed
out and they will not stand ‘om
prestige. I know, they are very learned
pople but as Kalidas has said-: » -

“The creator is averse to creating perfect
things.”

In this view also it cannot be a perfect
docum ent.

. SHRI ANNASAHEB P. SHINDE
(Abmednagar ) Mr. Speaker, - ‘Sir,
as.I willnot be in a position to get ade-
uate time  to express myself fully, even
then, I hope you will give me latitude to
express myself very bricfly. )

Despite what Shri Mishraji  empha-
sized about the previous regime  giving
up planning, I think , despite tem-
porary deviations or departures, this
country has accepted planning as part of
our national economic development and
. all of us are proud of that. In fact, just
“like on foreign policy or the issue of non=
“ alignment, there is a national consensus

oh these issues, similarly, on planning, we
are having a national consensus which is a
great national achievément, so to say, for
all parties, including Opposition.

Fortunately, Mr. Morarji Desai who is
a father figure happens to preside over
the Planning at the moment: he isa

o

great stalwart of the Ind ependence struggle
and he is one of - our great patriots. But,
I think, he has one negative aspect in his-
life and that is, he never accepts that
others are right once he takes a-view, he-
is the only .right person-and- others are-
wrong. . -

THE PRIME MINISTER (SHRE
MORAR]JI DESAI) : You sheuld
not exaggerate.. : ;

SHRI ANNASAHEB P. SHINDE :.
I have the greatest 'regard for him; I.
have respect for him. My point:in sub~
mitting this is -that, I hope, he will at
least try to have an opeh mind and think .
over some of the criticisms - that we ‘are
making on the floor of ‘the Houise,
Sir, Mishraji has said that planning pro-
cesses have come to prevail - again: I
wish to caution him and . -also. Mr..
Morarjibhai' that never before in the past
in the history of this country was the plan-
ning launched ataperiod when social
tensions were so “high in  this country..
There had been difficulties ; there-had
been tensions; there had been commotions
and there had been wars, but the social .
tensions were never so high, the sociat.
fabric was -never -weak. The problems
of ‘human relationship, the crisis of human
relationship, this magnitude was' never
high as it is today:

For instance, the Chief Minister of~
Bihar is 2 very honest man, a v
sincere ‘man; he is one of the intelligent.
personsin this country, but is hé in-a posie-
tion to atténd to the problers of develc
ment because of a number of social tensions -
prevailing in Bihar ?° The - same thing .
1 can say about U.P.; the same thing: I
tan - say about Haryana. - The policy
makers and ‘the administrators are - very
much affected by ‘social tensions which is
prevailing in this country. Unless-you
find 4 solution, all these plans- will
remain "on paper. I warn you; I cau-
tion you and this is a friendly warning.
Unless some solution is found for -these
social tensions, this plan is not going to be
impl emented; this is going to be a paper
document unless we find some solution to -
bring down social tensions in this country,

Today, whether it is a reservation
issue, whether it is a Harijan, whether it
is an industrial relations—whatever had
happened at Pantnagar—every single issue -
becomes a national issue -of high magni-
tude-and tension and, therefore, we -
should not take it that this is accidental
or ‘somebody . motivating . here an:
there. If some body is playing mischie
you take action against him ; you take
legal action against him. I have nothing
to say about it. But the point is that
there are certain  basic social forces-
working at the root. We have te-
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identify the causes and unless we succeed

n this, no planning or paper planning
.-or paper work is going to give any result
:to this country.

One of the very important issues which is
being publically debated today in the
Country is about the difficulties being
- experienced by the State Governments
about the finances. Now I am not in
-favour of raising the basic issues of re-
--organising the federal structure or going
-into the examination of federal and State
But as far as financial as-
pects are concerned—I think many of the
-State Government s even including what
the hon. Chief Minister of West Bengal
:is saying—there is some very basic and
-reasonable pleading on their part, and I
- think it will be very wise on the part of
‘this Parliament, Government and the
Planning Commission to have a very sym-

i . pathetic review of these problems.

For instance, what was the position of
‘the outstanding debt in the States in 1950-
.5t ? It was only Rs. 215 crores by
way of an outstanding debt of the State
Governments of various types. Now what
is the position ? In 1978, the out-
. standing debt of the States is Rs. 16263
.and the States’ reliance on Centre’s- ex-
.chequer is increasing to such an extent
that the total initiative is lacking at the
“State level. Then I would like to bring
0 your notice a very important aspect
of the matter because it is a part of the
-recommendation of the Sixth” Finance
Commission. For instafce, last year,
" Tamilnadu and Andhra Pradesh had an
unprecedented magnitude of  natural
calamities. What was the attitude of the
"Centre ? Theysent a central team. They

did a lot of tom-toming. But what was .
. .the

assistance that was given to
sthe States ? This was not the fault of
anybody because the Central Government
“had accepted a particular system  and
- that is why they gave a few crores of rupees
to Tamilnadu and Andhra Pradesh.
But in what form P It was by way of

~advance plan assistance. That means

- amount - would be

-next year whenever the State Government
“came for formulation of their plan, that
deducted or at the
most some adjustment would be made in
one or two years. But that means this
total planning process in the States is
not working  properly—this systemr of
‘giving Central assistance by way of

advance plan to mect the natural cala-

mities. I think here even the Sixth
Finance Commission was not in a position
:to understand properly the national situ-
ation and the planning processes. If a
grecommendation was made, they should
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have visualised it. If it was going to
undermine the process of planning in the
State, it was totally wrong. Now some-
body some knowledgeable person from
here went there. Now, what is happen-
ing in Rajasthan ? It is a very unfortu-
nate State because there are droughts,
recurring droughts. It is a very unfortu-
nate part of our country. Now what
bappens there? - Every year, the Central
Government advances, gives some advance
and in the next year, it cut out some portion
of it. Now a stage has come for Rajasthan
—many times this issue had been raised
on the Floor of the House by all sections
of the House—when this system is bad
for them. The Rajasthan Government
is not in a position to operate any plan
at all. We have no solution. I wish
the Seventh Finance Comniission or the

Planning Commission or the Prime
Minister is in a position to find a solution

to these problems SO that these pnréali-
ties which are existing today in our
system of working _ ©orf functioning  be

done away with. Therefore, 1 would
submit thzrt the financial relationship
review. We need not

ic

recommendations of the Plam_n'ng Cop'}-
mission. As realists, as practical pol;tﬂ-
cians, as policy-makcrs: we have ‘to
take a realistic view of things. .

I would also like to_give one warning.
This Plan, which is a very ambitious one,
is likely to founder and face very serious
difficulties. It is likely to get flooded into
inflatjonary pressurcs because the way
vi+ ces are contempleted to be
raised for this Plan is totally unrealistic.
For instance, a suggestion has been made
—and this has been mentioned in the
Plan document—that subsidies will be
done away with., How? If you do a
way with subsidies on foodgrains, on
paper it appears allright. But you cannot
reduce the price to the farmers. And if
the subsidies are to be done away with,
then they are going to raise t_he prices to
the consumers. What are its zmphcatxons
for the economy ? The prices will go up.

i cference in the Plan docu-
m;:ra}t]e:lfaiscinrtrollcd cloth will no longer
be available. That means, subsidy on
controlled cloth will not be there. That
means, prices will have to be _ralscd. The
poor man will got cloth at a higher price.

A statement was made about agricu}-
tural income-tax. 1 have no quarrel if

ical way
somebody can find some practica
y the rich in the rural areas.

of taxin ..
But the goint is, the prevailing system of
agricultural income-tax, I do not think,

i r country under owr condi-
fl%?xsfvor]'(l‘llgsoﬁas been talked for the Jast
20 years, byt nothing has happencd.
And nothing is gomg to happen out of
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this also, if you presume that you are
going to raise resources by this, you are
completely under an illusion ; you will
not be in a position tc raise resources
by this.

You say that clectricity charges are to
be raised. What are its implications ?
You do not go into the basic fact. The
«wother day I raised the issue. In  this
country, the transmission losses are 18 to
25 per cent while all over the world the
transmission losses are only betwéen
5 and 12 per cent. You want to
have a ten per cent return on electricity.
Tor instance, in Punjab the trans-
mission loss is 34 per cent, and if you want
to add ancther 10 per cent, then
electricity would be  costlier, the indus-
trial products will be costlier, the inputs
for agriculture will be costlier. Do you
think that this can really work? 1 do
feel honestly that this cannot  work.

This is obviocusly based on wrong assum-
Pptions.

A very important point has.  been
raised. I have no time to go into details.
The Plan document admits that there
i a gap in resources of Rs. 2,226
crores. But the real difficulty comes in like
this. Take, for instance, prohibition, Prohi-
bition has been acccpted as a part of our
State policy ; it is a Directive Principle.
I would make an appeal to Morarjibhai.
Many persons on his side do not speak
-aganst it because of respect for him. On
the fundamental , on the basic abjective,

~we have no differences. But this is not a
‘Practical proposition. This is  going
to land this country into difficulties. If
¥ou are.very serious about it, my ques-
Aion or- challenge to you is this : why did
3{0!1 “not provide in the Plan document
dor'the losses ?  Yesterday I looked into
t as to what-would be the revenue loss if
prohibition is introduced all over the
-«country. The loss would be.about Rs.

2,500 to Rs. 3,000 crores in the Plan
period. .

1

AN HON. MEMBER : There would
‘be gain also.

AnSnH5]I _ANNASAgIEB P. SHINDE :
-Annually we will be losing Rs. crores,
¥ will show you how the rea.liti£4 agre being

neglected in this Plan Document. In
* the Plan document it is said :

“In projecting the balance from current
revenues, no allowance has been
made for incidence of prohibition
on State Budgets, To the extent
that there is a net loss of revenue
on this account, it would have to
be made up from other sources to
avoid a reduction in revenue sur-
pluses available for the Plan.”

30

That means, despite the actual gap in the
Plan, you presume the resources—from
which you will be able to contribute
money. It is illusory and unrealistic. In
addition to this, if you add 3,000 crores,
it means that you have already embarked
on deficit financing and , with this, the
Plan will have a deficit of almost Rs
15000 to Rs. 20000 crores.

SHRI VASANT SATHE (Akela) :
They think cottage industries will grow
and from that they will get money.

SHRI ANNASAHEB P. SHINDE : 8o,
this a document which has not been
given serious thought by the planners or
cven by the Prime Minister.

Then, Sir, there 15 a controversy in this
country about agriculture versus industry.
1 for ope, like many others on the other
side, have a love for agriculture. I am
second to none as far as love for agriculture
is concerned and if anybody wants to
provide a little bit for agriculture, I have
no reservations about it But the entire
controversy  about agriculture versus
industry-shows a lack of understanding of
the development of economic pro-
‘cesses ; it shows a lack of understanding of
the development of agriculture; it shows a
lack of understanding of the fundamental
issues invelved in modernising  agriculture.
And I would only say, please read what
vowr colleague has said. You will not
accept my statement, but one of your own
colleagues, Shri Ashoka Mehta has saxd:

“The construction of irrigation facilitics
requires cement, steel and often
modemn construction equipment.
Then, again, full use of irrigation
facilities cannot be achieved unless
electric pumps are pravided—this
involves not just the manufacture
of pumps but the generation and
distribution o electric power with
all the efforts and  investments
implied in them. " The usé of cht_:-
mical fertilisers depends on sophi *
sticated growth of coal and peiro-’
leum ihdustries. Better imple-
ments require steel and pig
iron, machine tools and nlaclllnf:-
building capacity , and diesel oil.
To move the varied supplies 2
modern  transport network has to
get closer to villages. Agricultural
production the world over hreaks
the barrier of scarcity only Wl}eﬂ
it embarks on the technological
transformation of itself.

Food for millions, the stepping up of
agricultural production to  keep
pace with  the  increasing
population and thelr expanding
wants for food and fibres, would
require  considerable achieve-
ments  in industry and pOWCLL
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The agricultural -economy cannot
be viewed in isolation. To remain
productive;. it gets increasingly
cnmeshed with the whole complex
of economic development. -. The
Technological .changes cannot . be
brought about without diffusion of
skills. and new attitudes, shall we
say styles of life and - work: So
technological advances also  in-
volve cultural change ¢’

Without this sound industrial base, you
will not be in a position to build up sound
agriculture in this country.  Therefore
all .your theoriés about. the priority of
agriculture over industry are . totally
baseless and shows a lack of understanding
of the developing processes of a develop-
ing country, (Interruptions).

i

In your Plan you have said that now
thére is no need to éxpand higher educa-
tion and technological education. I may
tell you there have been studies all oveér
the world and the well established stiidy—
the -Dennision study—is wéll known.
Every where itis accepted that production
in. the modern world does not
increase unless you have all the tech-
nological backing, all the technological
gupport. I have no time to read . all
the quctations I have, but it is a well-
éistablished fact that unless technological
‘backing is* there, production cannot
intrease. Today the price of our country
is'that we'have technological personnel. of
a High cadre and a high level. But ‘the
point is, now you want to discourage
suchi education.  Whome do you want to
discourage ? Because, we are a society
which is divided into castes and communi-
tiés and only people belonging to backward
communities,” the lowest communities
like thc landless labourers, have not got
an oppertunity. I have statistics here
whic show how  many  people
‘belonging to the Brahmin community
are educated and how many from the
backward communities are educated.
They show that the lower the community,
the less the number of graduates in this
country. Less expansion of education at
the higher level means that you are tak-
ing it away from the lower sections of
the society where it has still not come in
this country. Here, in the age group of
15 to 24 only 49, of our people are
having cducation” while in all advanced
countries in the world, whether it is the
Soviet Union or Japan or America, it is
%49 to 44%. 1 think we should under-
standing tnat, in this country, if education
is given up or the importance of it is
minimised, simply because we are not in
a' position to find a solution for our
temporary problems, I think we will be
fetting down this country very badly. The

lan has done great injustice by making
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even less provision that what was pro-
vided in the previous Plan as far as tech-
nical and higher education is concerned.

With these few words I conclude though
I have many more things to say. T am
thankful to you for allowing mc to ex-
press my views; .

D

.SHRI SOMNATH CHATTERJEE
(Jadavpur): Mr. Speaker, Sir, a'national
Plari is not to ‘provide a mere catalogue-of”
pious ‘wishes, but it should be a testament.
of people’s resolve and faith in  the
future. -Sir, we have seen that during the
last- few ‘plans, ‘there has been a stgady
decline - in the condition of the common
people in this country. More people
have gone down below. the poverty line.
There “has been a ‘greater concentration:
of wealth in the hands of a few and greater
accentudtion of‘poverty in this tountry
This is the result of all these plans ; nobody.
c¢dn deny that. I“have not get time to
read out from this document which shows
that this has been accepted as the result of”
so many Five Year Plans. . The. Leader
of the Opposition has read out portions
of it, but if I may say so without being.
misunderstood, he was not fair when the
other aspects of the matter were not read’
out by him.

The success of a plan does not depend.
upon mere array of cold statistics:».but
upon ..-the end-product. ~ What . -has
been the experience of. the people of this
country during the last.thirty years?:"It
has been stated in this- document itself that
there have been fundamental failures:in:
the planning ‘process and. in the imple-
mentation of the plans during the previous.
administration. But have. we really tried:
to find out and sought to enquire into the
causes or to analyse the same or ‘to find.
out other methods of achieving or imple-
menting whatever you wish to achieve:in
this country ? Should we not profitably
learn from the past ? Should we not
make a clear departure from the past ?
This is because we have seen that what:was
followed in the country for so many years
the time was not short, they had the op-
portunity for three decades to justify their
policies and programmes in this coﬁnﬂa—
they have not been able.to achieve t
they wanted. Should we not learn from:past
experience? Should we not ask ourselves
whether we can eradicate poverty and un-
employment in this country with the help
of the big business and monopoly héuses
and the big landlords . and with the
help of the massive foreign aid? Have
we been able to do that ? Can we
reduce the disparity. amongst the people
by following the traditional capitalist path
or the path of mixed economy? Can we
create a more equal society as is envisaged!
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in this document itself by status quoism
and without radical changes in the rural
and industrial sectors? Can we render
distributive justice by mere redistribution
of land without ending ~monopoly
in land heldings and means of produc-
tion ? These are the ‘questions  which
would have to be posed and answered.
1 find, there has been no real endeavour
to lock into these problems while the
outline of the plan has been considered
or the draft has been prepared. I want
to make one thing clear that we do want
to usher in a society free from exploita= -
tion and privation. Qur interest * is not
to erticise for the sake of criticism. There
has been a change in the Government.
Until true socialism is ushered in this
country , let us at-least try to make a break
from the past and find out even within the
present set-up how to benefit the commeon -
people of this country. That should be
the touchstone of everyplan and every
formulation of policy in this country.

One thing has been very pertinently
cbserved in this draft plan and that is that
there has to be a mnational consenses
and participation of the people in it. In
the stage of formulation also, there has
to be widespread participation of the
people and that has to be in the stage of
implementation also. Thisis, ne doubt,
a very tentative plan for one year; it has
already started functioning, but it s a
tentative plan. For all these years, speci-
ally during the regime of the last admi-
nistration , what happened was that the
NDC meeting had become a mere ritual,
a mere formality, because almost a
procession of serfs, without meaning any
disrespect, used to come here to say
‘Hello' and  got the blessings and went
back. It was just a formality. Now
there has to be the involvement of the
State Governments in the process of for-
mulation, involvement of the Parliament
in the process of formulation of the Plan
but that procedure has not been followed.

Now Dr. Swamy made a comment
that Mr. Jyoti Basu is creating trouble.
‘What trouble has he created ? 1 want
to know. He said, ‘I want to know
what are these plans, what are the prio-
rities and how do you propose to mobilise
the resources and before you get my rubber
stamp, of approval as a mere formality, 1
want to know. I want tc be a party
to the formulation of the Plan and also
in the implementation of the plan.” Mr.
Jyoti Basu is no less a patriot than
anybody clse inthis country or anywhere-
else. Therefore don't imput motives,
You do not get anywhere else. That
is why you are fighting amongst yourselves.
Do not do that. Try to get people nearer.
Try to think of the people who have put
you there. Therefore, don’t make that
comment. It does not help you.

1111 LS-2
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Therefore,” we want that there must
be a proper participation of the people.
and the State Governments, You do'not
control all the State Governments whether .
you like it or not. We bave our basic
approaches and outlooks., You must
respect them as we respectryour views,
We want to have a dialogue. We want
to find out what is the position and how .wé
can make a joint endeavour to make
the country progress and . develop,
Therefore, this is not a matter of confront-
ation. Don’t take it in that way. That
is why I want to carnestly request the hon.
Prime Minister not totake the question
of Centre-States relations as a matter of
confrontation. It is a question of nego-
tiation and discussion. Now, the present
system which has been followed in this
country in the division of powers, eco-
nomic, political and financial and consti-
tutional between the Centre and the
States—has it helped in the development
of the country ? Has it achieve the object
that the Constitution-makers had :in
mind? No. You have to accept that. That
is why thereis an admission of failure
even in the planning process in the country,

Now the State Governments want money
not for the purpose of increasing the pay
scales of the Ministers or the MLAs
there, They want to get resources to
discharge their responsibilities more
effectively. That is why a request and
demand has been made to the government
of India. You initiate a proposal and 1
think there is no better person here than
the Prime Minister to initiate it. 1 am
sure he will give more thought over it and
give up the attitude of, if I may say so
without any disrespect, this attitude of

intransigence. Therefore, this is a
matter of ......
SHRI HARI VISHNU JFKAMATH

{Hoshangabad) : How about further
develution of power down to the Gram
Panchayat? B

SHRI SOMNATH CHATTERJEE :
Decentralisation by the Janata Party
starts from the State Government to the
Panchayat and not from the Centre to the
States. That is your approach. We want
from the Government to the
Panchayat and in that process you do not
ignore the State Government's powers.
That is the point. You want to start from
the State to the Panchayat. That is the
position. Today I am not on that ques-
tion; that is a higger issue. But unles
these regional imbalances are removed
and unless the disparities are remnoved,
there cannot be, any true federal structure
and without a true federal structure, in
a country like ours you cannot have suce
cessful planning and implementation and
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even' the formulation of the plan. There
should - not -'be. any .attitude .of -anybedy,
having. a superior status or. an inferior
status. It must be a willing -union and a
co-operative federation. This is suppos.
ed to be federalism but in the name of
federalism /you have a sort of a quasi feder-
alism. Even that is- not thére- in this
country. Therefore, when we ask for a
discussion: or a dialogue on the question of
Centre-States relations, it is not an att-
tude of deffance, it is not an attitude of
confrontation. That iss what we want to
say. .

To-day I am glad Mr. Shinde has rais-
ed it because he has been in the govern-
ment for so many years and he must have
felt the needs of the State Governments
and the problems of the State Govern-
ments. Even from the Centre he must have
realised it. I am glad that he has spoke
about it before this House.

Time is very short for me. I will not
go into greater details but certain things
it is essential to point out before this
hon. House.

One of the most important aspects of

plapning is resource mobilisation. F o

the draft itself it will appear that so far
as the outlay on the public sector is con-
cerned, we want to strengthen the public
sector. No. doubt about it. I do not want
to go intn.matters which are obvious., But
there is one aspect which is so - much
troubling us. On page 7 this draft plan
says:

“To cover the gap of Rs. 16,000 crores
or so for financing the plan outlay pro-
posed, it is suggested that Rs. 13,000
crores may be mobilised by the States:
and the Centre by way of additional
taxes....

Kindly appreciate that Rs. 9,000 crores
will be “additional resource ~mobilisation
by the Centre by new taxes and' Rs, 4,000
crores additional resource mobilisation by
the States. That means greater taxation.
Two things arise. No. 1 is taxation. If it
is commodity taxation, thén it goes to the
poor, the impost is on the poor ultimately.
If it is excise duty, like that it is on the.
poor. Now we have secn that there has

been greater and greater incidence of

taxation, indirect  taxation  ultimatc
suffering is to be borne by the common
people.  How will this Rs. 13,000 be mobi-
lised except by fresh and fresh taxation,
new and new taxation which is bound to
hit the poor people in this country?
There is no alicrnative in this country.
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. Then the other thing .is also disturbing.
It says— :

““About the same amount is likely to -
" be collected during the period 1974—79

on thebasis of taxation in the first four
" years, 40% of'it by enhancement of
" railway freights and fares, postal and
" telephone .charges, electricity tariff and

" bus” fares.*” )

Therefore, these expenses, even railway
farés will not be spared. Prof. Madhu
Dandavate -in the last two Budgets has
been taking credit. I am happy that he
did not raise the fares. But in this Plan
Outlay it is provided that resources will
bave to be provided by increasing the
fares. We will request the non. Prime
Minister to tell us how it is going to help
the poor. Therefore, our fear is that there
is no alternative to deficit financing for
raising the resources.

Agricultural income tax—we want and
we want that the affluent section of the
rural people should bear income tax. But
our apprchensions are there, with the
absence of the political will as we have
seen during the last regimes, they talked of
agricult income tax, but never.enforced it.
We would like to know what is the pro-
posal? How much do you expect to realise
from this? How much do you expect to
realise from the public sectors as you
mentioned here? It is obvious that de-
ficit financing will have to be resorted to
and that means greater misery for the
people.  Therefore, we would like to
know what is the Government’s thinking
and Planning Commission's thinking on
this? This is very important.

The other aspect is unemployment.
There is a reference to a certain number
of jobs. But how it is going to be achiev-
ed. Agriculture is to provide for 23 mil-
lioni jobs. That is the expectation and for
which Rs. 4,180 crores minimum needs
have been provided in place of Rs. 8oo
crores. We would like to know who will
be the real beneficiaries of these huge in-
vestments  because everybody has express-
cd that fear that without proper land re-
form, without ending land monopolies,
the pumping of this huge amount will
benefit .the - particular- section of -the com-
munity ‘who are holding the country to
ransom along with monopolists and indus-
trialists in this country.

Now the small scale sector is in difficulty.
In the industrial sector more and more
sophisticated implements are being in-
troduced.  Job potential is going down.
There is no policy of the Government to
stop mechanisation. Therefore, we wou
like to know how- this employment is to
be ‘achieved. ’
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Only two _points I would say with re-
Rard=t6 incomie and ~wage poficy.t We
would like to know what will be./the wage:
pattern? Nothing has been said. -Even:
,gogided labour is employed in this country.
But that is not our object. There are
“¢asual ldbour ‘employed in this  country.’
When you speak of employment, you must
say what type of employment you should
provide, what will be the wage and income
‘of the employees in this country? = What
will be the scale of wages—whether mini-
‘murn wage will be provided for them?
Only two::pages have been :provided -for
the working - class in this big report
Nothing has been said about their prob-
lems. ' There is a reference to Boothalin-
gam Committee. But the attitude of the
working class is known. There is nothing
in this Draft Plan to provide for or earn
the participation of the working class
-for the implementation of the Plan pro-
Jjects. Nothing has been provided and if
the Government thinks and the Plann-
ing Commission’ thinks by alienating the
working class and not involving them in
“the implementation, they can succeed,
they are completely mistaken.

.. .And now, regarding the concept of the
‘Rolling Plan’ we would like to know
whether . this Rolling Plan will result in
a Plan Holiday after one year, because,
after one year, you will consider the
effects, the success and the progress
made. Well, if you find you have not
made progress, will it méan a Plan Holi-
day, a slide-back of the whole Planning
Process? What is this? So, these are some
of the disquieting thoughts which Mem-
bers have about it and you have to clarify
‘those points. What is the real objective
of the Rolling Plan? This, we want to
know.

Lastly, I would request the Govern-
ment to see that the interests of the
vulnerable sections of society and the
interests of the working class are put in
the forefront. You .should see that they
are actively involved in the whole pro-
cess of Planning. Otherwise no Plan will
succeed. Thank you.
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more than 22 years. The procedure usual-
ly followed was to allot.time for each
important  busines according to the
number of Members and give the totality
of the time of the Party Members to the
various parties; and to allot, for In-
dependents, the total minutes for each
important subject, to each - individual
Member. ‘That practice” has been dis-
continued after Mr. Hegde  became the
Speaker and Mr. = Rikey became the

Secretary. I would like to know whether \

. 4, as an Independent Member elected by
mearly 10 lakhs' of people, am
entitled to my time as a Member of this

House.- I would like to. know this from
you.,

MR. DEPUTY-SPEAKER : I think
you are not right in saying that the prac-
tice has been given up. Actually we allot
time to various groups and then also to
unattached Members and small groups.

SHRI N. SREEKANTAN NAIR :
I have not been intimated during this

entire Budget Session as to how many
minutes I can use....

MR. DEPUTY-SPEAKER : It de-
pends on the time allocated by the Busi.
ness Advisory Committee.

SHRI N. SREEKANTAN NAIR :
The whole Budget Session was there,
the entire Budget was discussed and

scores of hours, hundreds of hours have
been...

MR. DEPUTY-SPEAKER : Yes,
but if you had wanted to speak, you would
have...For example, in this debate your
name is there and it is under the Group
“R.S.P.> The RS.P.’s name is there,
but yesterday you were not there. So,
probably you were not called.

SHRI N.

SREEKANTAN NAIR :
No. Sir.

That is not the case,

MR. DEPUTY-SPEAKER : We go
by the bigger groups. Once we exhaust
them, we come to the smaller groups.

Probably when your turn came, you were
not there in the seat.

SHRI N. SREEKANTAN NAIR:
There are two R.S.P.’s one in Bengal
and one in Kerala, They are the State
anits recognised by the Election Com-
mission. But they are different.

MR. DEPUTY-SPEAKER : It does
not matter. Even so, you will be given
time. ‘There will be no difficulty about
it.

THE MINISTER OF COMMERCE AND
CIVIL SUPPLIES AND: CO-OPERA-
TION (SHRI MOHAN,DHARIA): Mr,
Deputy Speaker,, the, ‘House bas been
discussing a document ‘d historic docu-
ment, which I am sure will lay the further
foundations, or rather strengthen the
existing, foundations for the prosperity
and the progress of our country and com-
munity. There is no doubt that it is
because of the  acceptance of planned
cconomy by our country that it has been
possible for us to create the requisite
infrastructure for the industrial, economic,
technological and scentific development
of ou country. After nearly 27 years,
ever since planned economy was accepted
by our country, the time has come to look
at the past achievements and also the

drawbacks with all possible, dispassionate
views.

Sir, so far as this document is concerned,
at the outset I would like to say that this
document takes care of the real shortfalls,
the drawbacks, and at the same time, it
has also laid all possible emphasis on the

achievements and their further develop-
ment in right spirit.

It has been argued by hon. Members
that this document has come without
proper consideration. May I say that
after taking over charge, this Government
was very keen in implementing the pledges
made to the people? The commitments
were to be fulfilled, It is not possible
for us to fulfil the commitments without
proper planning. And it is in this con-
text that certain guidelines were given
to the Planning Commission; and par-
dcularly by the Prime Minister who also
happens to be the Chairman of the
Planning Commission. On the basis of
those guidelines and with a view to ful-
filling the commitments and the basic
objectives, this document has been for-
mulated by our planners with great effort.
Within a short span of 8 months they have
done a commendable job. They deserve
compliments. But it does not mean that
there is nothing to improve—as Prime
Minister said in his opening remarks.
This is a national debate. We have
discussed the document in the National
Development Council. It is now before
this House. It will be discussed in the
other House, On the basis of whatever,
constructive suggestions come from the
hon. Members and from the whole
‘country, it will again be considered.
But it is not possible to wait. In the light
of the commitments made to the country,
we have started, after discussions with
every State Government, with the first
year right from the 1st of April 1978.
But here again, may I point out for the
information of the House, that when the
meeting of the National Development
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Coiicil- was' held ‘on “2oth- - March- o
éarlier, barfing’ any' eXceptions, ety
Chief Minister’ hak - accepted ‘this’ fiéw
dirategy and ‘the “emphdsis,' as had been
décepted by the Govérnient or as Bas
Been evolved by the Plahning Commission
ini this’docuient. “Of Qoy\r_s_q';nther‘c weré
certain’differenices re_'gqum’g,’.-the ﬁpggcxg'!
inplications, devolution - - gf funds etc.
But so far as theé strategy is conger:r'xgd_,
there was no_difference wh‘atgpevglj, w1th
whatever has coié before the House. It
tias no relevancé with the " context of
plafining: T think it wﬂlbe an injistice
to the Planning Commission, Goverrni-
ment and 16 the National D;vel.opmen;
Council-—the _highest body in- gl;c
country; to say that the document has come
without proper consideration. sl

I was really surp:is._eq_tlo'lis"tg{lh to a.nd_
read thé comments -of some friénds; in~
cluding those of,‘the’Leader, oﬁ_t.hg:_ Op-
position, “Mr Stephen. He ,_s_z}ld, that
there was no ‘mention of self-reliance in
this whole document, and that there was
no emphasis on self-reliance. May T,
with your permission Sir, refer to the
document itsélf, and read out from page 3,
paragraph 1.25—where it 13 made cléar?
I would like to’quote:

“It is propqsea; therefrore, that the

principal pbjective of planning should

now be defined as_achieving within
a period of ten years :,

(i) the removal of unemployment

and significant under-employ-

ment ; .

ii) an appreciable rise -in the

) standard of living of the,].)o.o-

rest sections of the population;

(iii) provision by the State of some
of the basic needs of the people
in these income’ groups, like
clean drinking water, -adult
literacy, elementary education
health’ care, rural roads, rural
housing for the landless and
minimum services for the urban

slums.

This Plan aims at considerable progress
towards achieving these goals.

These primary objectives should be
attained while

(iv) achieving a higher rate of
growth of the economy than
in the past;

(v) moving towards a significant
reduction in the present dis-
parities of incomes and wealth;
and
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(vi) ensuring the country’s conti-
nugd progress towards - self-
reliance.”

So, it is one of.the basic. objectives. of
this whole document. We cannot forget
that. aspect. May I know, ultimately,
with" what is selfreliance linked ‘yp?:
Is it not linked up with the. fipancial
aspect, with the productien aspect and
with the aspect of science and techno-

logy ?

So far as the financial aspect, or. foreign -
aid; is concerned, may.‘I bring to. the:
notice of the House that the outlay of the.:
Fifth Plan for the public sector was
Rs. 39,090 crores? -As againt_that public
sector outlay, foreign aid was Rs, 5,400
crores, that is, 1376 per cent, As against
that, in this massive Plan, where the publi¢’
sector.outlay is of the order of Ras. 69,000
crores, foreign aid is only Rs. 3,600 crores,
that is, 5.7 per cent. Is it not going to-~
wards self-reliance?- 'If I may quote the
past figures, in 1974-75 this percentage
was 13.65. In 1975-76 it was 17,76;
in 1976-77 it was 10.46. Even' if the-
gross aid is taken into consideration, for
the Fifth Plan, as against a public sector
outlay of Rs. 39,000 crores, the percen-
tage of gross aid was 23.4 per cent.. As
against that, in the Sixth Plan it is only
11 per cent. Is it not going towards
self-reliance ? oL

I told you regarding the Plan. But
what has happened in actual practice?
In 1974-75 the gross aid was 26 per cent;
in 1975-76 it was 28 per cent and -.in
1976-77 it was ‘19 per ceént. We are
hoping that in the Sixth Plan it shall
be about 11 per cent. ‘ ’

Secondly, coming to this aspect of
production, it has been said that the
Government is dismantling the great
industrial structure, the fuoundation of
which was laid by Pandit Jawaharlal
Nehru. May I say with all the power at
my command that we have the greatest
respect to this greatleader, and this country
cannot afford to be ungrateful ¢o Pandit
Jawaharlal Nehru, because it was he who
laid the foundation of the planned eco-
nomy for the country. This Government
has not forgotten that aspect of industrial
development. You will please find here
that we have taken all possible care to
see that self-reliance 1is achieve with

faster speed.

What are those areas? Take the case.
of steel and metals. It is true that for the
time being our capacity of steel is far in
excess. We are not happy with it. I
have listened to Shyambabu speaking,
making a referecnce to this Plan docu-
ment, and reading one or two lines from
page 1 itself, which reads:
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¢ «The country is self-reliant jf ‘dll
consumer ' goods and 'in all basic
commodities -like steel and cemeiit,
while the capacity, of other “industries
like' fertilisers-is rapidly-expanding.”

On the same page the planners -have
mentioned it, and we cannot do injustice
to them. They are aware that these
‘capacities are in excess,” we cannot- use
them  because -our purchasing power: ‘is

poor. Therefore, they have said here, .

on the same -page :

“This means that the further ex-
pansion of industry is limited .by the
narrowness of the market. As a
result, further import . substitution
of consumer goods or capital goods
cannot, at the current level of demand

afford any great' impetus for conti~
- nued industrial growth.”

SHRI D. N. TIWARY (Gopalganj):
That is not the case with cement.

‘SHRI MOHAN DHARIA : I'am saying
generally. We are having that feeling
that we are surplus in sugar, We would
be producing 60 lakh tonnes of sugar in
the current year.

‘" For a population of 61 crores, "the
production is only 60 lakh tonnes, ‘When
we compare that with the average con-
sumption of sugar in other countries,;
which is 40 to 50 kg. per individual, it is
negligible. Because there is no purchas-
ing power, we are having abundance of
sugar today. '

Similar is the case with many other
commodities. So, it is not that ‘we are
neglecting steel, but for the time being
there are other industrial sectors which
should be given perhaps ‘earlier priority.

Take the case of power. The House
will be happy to know that power which
was generated on 31st March, 1978
was 24,039 MW as against 8,439 M
earlier and now from 24,c00 we shall
g0 to 44,000 MW by the end of the Sixth
Plan. And for that, we have taken up a
massive programme of investment which
will be of the order of Rs:.15,750 crores.
We are p]a_nning in one Plan what wag
achieved in the past five plans, with a
a view to achieve self-reliance, to give all
possible inputs for our industrial and
industrial development. Is that not a
sign of going speedily towards self-re-
liance?

Similarly, production of petroleum
products on 31st March, 1978, was of the
order of 25 to 26 million tonnes. By
1982-83, we shall be going to 36. 32 million
tonnes. In the case of transport and
communications, which is again vital for
self-reliance, as against an investment of

Rs. 6, goo crores in- the Fifth- Blan;' we
-shall be investing more than Rs. 10,6q0
crores in the Sixth Plan. L

Similarly, this Plan document; envi-
sages the establishment of nine.fertiliser
. plants, for which-an.amount of Rs. 1,650
crores has been. provided by the. planners.
That is. because' today we. are. importing
fertilisers: heavily. We want. to have
more fertilisers: in the country, .

- “'The question.of'cement was raised by
the hon. Member. He is: very much
right. Here also, a provision-of Rs. 187
crores has been made in this Plan docu-
ment for the continuation of the current
schemes and also for the setting up of
12 to 15 new cement plants in the country.

Because an attack was launched that
this Government had forgotten the aim of
self-reliance. I want to show that perhaps
this Government has given more priority
to selfireliance. .

Take for instance, scierce and techno-
logy which is equially important. As
against an investment of  Rs. 814 crores
‘in the Fifth Plan, investment on research
and development for science and techno-
logy will be Rs. 1,486 crores in the Sixth
Plan. Is it not a sign that we do want
to be self-reliant.?

In this modern world, it is not possible
for any country to be self-sufficient, some-
where we shallhave to depend on'the others,
but so far as self-reliance is concerned,
there is no doubt whatsoever in the mind
of the Government, and there is no ques-
tion' of dismantling the scientific and tech-
nological basis that was created by
Jawaharlal Nehru. On the contrary,
all these efforts show that this .Govern-
ment and Plan are trying to further streng-
then whatever has been achieved by the

country, while taking care to remedy the
existing shortfalls.

A scathing attack was launched so far
as the public sector is concerned.. May 1
again draw the attention of the House that
while the investment in the Fifth Plan for
the public Sector was of the order ‘of Rs.
39,000 crores, in the sixth plan, it is Rs.
69,000 crores? Had the Government been
been of the opinion that public sector
should not be encouraged, would have
gone from 39,000 to 69,000 crores? But,
here the Government is very clear that so
far as public sector is concerned, it should
i“unctnon, it should operate as an effective
instrument for the socio-economic trans-
formation of the country. We cannot
afford to have our public sector undertak-
ings as white elephants bringing more bur-
den on this country. It is in this context



47  Draft Five Year

" [Shri' Mohaa Dharia) :
that we shall have to streamline, we sh
have to see that all un-required,
unwarranted expenses are immediately
curtailed. But that does not mean that the
'Government i3 opposed to the public
sector. On the contrary, all emphasis is
laid on the public sector. There is no
doubt that the commanding heights of the
economy shall have to be put under control
through these public sector undertakings
and that is the reason why we shall be in-
vesting nearly Rs. 69,000 crores in these
public sector undertakings and other arcas
of Government control.

I would like to bring to the notice of the
House that at constant prices the increase
in the investment  in this Plan over the
earlier Plans has to be examined. It
would be seen that in the Fourth Plan,
the increase over the Third Plan in ‘the
public sector was of the order of 38 per
cent. In the Fifth Plan, the increase was
34 per cent. But in the Sixth Plan, the
increase is more than 59 per cent. Is it
not again eloquent enough to show and to
state that this Government is perhapy
taking more care of the public sector
undertakings than the previous Govern-
ments? It is very easy to make charges
but why not go into the documeants ?

It is being said that this Government
is not taking care of the industrial growth,
Perhaps, this is the first time that the
Government has taken a very realistic
approach. The planners are very much
concerned that in spite of high' tall talks,
we see that the industrial growth rate has
ncver crossed 4 per cent in the earlier Plans
barring the First and the Second Plans.
While we are planning, we are envisaging
a growth rate of 7 per cent. Here again,
we shall have to take all possible care to
see that these are not only high talls but
they are necessarily materialised. I was
constrained when I listened to the commen-
tary from my own colleague, Shri Shyam-
nandan Mishra when he said that 4* 7 percent
growth rate is not correct rate, it is illogical
and it is unreasonable. Let us have a look
at our earlier Plans. I.et us have a look
at our own performance. What is the
performance ? Even though targets have
been fixed to achieve 7 per cent rate of
growth, has it ever been possible to see
that the growth rate has attained those
targets? Therefore, my submission is that
when the planners have said 4°7 per cent rate
of growth, the industrial growth rate will
be of the order of 7 per cent andso far as

agricultural rate of growth is concerned,
it will be somewhere near 4 per cent. which
will be the double the present growth rate.
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In a country like ours, to speak of the
double growth rate in agriculture only
means that we shall have to take into con-
sideration new techniques, new science,
new methods to bring additional land
under cultivation. I think, if the planners
have-said:thdt the growth rate.will be 4 7
per cent, there is nothing wrong.

Then a claim is made that while at one
end nearly 49 million man years em.
ployment will be generated, then
necessarily, there should be  addi-
tional growth rate. But there again,
we are forgetting an aspect that this
Plan will have to take care of the social
services. For instance, our investment
is of the order of Rs. 3000 crores for drink-
ing water purposes. It will provide
water; it will generate some employ-

-ment. But it cannot add to the growth

rate of the country. Similar is the case
with communications; similar would be
‘thé case with construction of roads and
other constructional  activities. We
may be in a position to. generate employ-
ment. But that does not mean it will
necessarily  generate the growth rate
further. It is not possible.

So, all these things have to be properly
looked into. I am sorry to say, I can
understand such a comment coming from
some other hon. Member but when it
comes from a colleague of ours who has
worked in Planning, I feel something
has gone wrong somewhere.

SHRI C. M. STEPHEN (Idukki) :
Something must have gone wrong with the
Janata Party’s planning concept.

SHRI MOHAN DHARIA : Perhaps,
the closer association of the Leader of the
opposition might have made him way

at.

The whole point is : What are the
real ailments ? How can we forget that
in our country, the ailments are some-
where else ? Take, for instance, our
rural sector. Nearly 8o per cent of ow
population is in rural areas ; 8o per cent
of our poverty i3 in our rural areas ; 8o
per cent of our unemployment is in rural
areas, I am quoting these figures from
Dr. Sukhatme. He has made a lot of
study. These are not my figures. When
there is 80 per cent poverty, 80 per cent
unemployment and 80 per cent of our

pulation is in the rual areas, why has
1t remained so ? The whole House may
be aware that along with industrial deve-
lopment, the ratio of agricultural labour
and industrial labour  changes. But
unfortunately, in this country, with all
its industrial development, it has so
happened that the ratio has not changed.
not only during the last 3o years but in
1911, the ratio was of the order of 74 per
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SHRI C. M. STEPHEN : You are
forgetting the demographic aspect.

SHRI MOHAN DHARIA : I am not
forgetting that. You were not present
here. Whatever achievements we have
made, I said, that it is because of the
planned development in this country and
this country cannot afford to be un-
grateful to Pandit Nehru.,

SHRI C. M. STEPHEN : I heard
you saying that,

SHRI MOHAN DHARIA : But at

the same time, let us not forget that
these are the distortions, that in spite of
andustrial grow th not only in the last 30
years but right fom 1911, the proportion
of agricultural labour which was to the
tune of 74 per cent has remained constant.
Naturally, if it has remained constant,
what has gone wrong ? We had to see
that. Will not anew shift, a new change,
in the planning process be necessary?
1t is this document, historical document,
which takes that care. While laying the
emphasis on rual development, laying
the emphasis on agriculture, laying the
emphasis on irrigation we are gaing to
take that care.

SHRI C. M. STEPHEN : Would
you say that the Fifth Plan to the framing

of which you were a party did not hgve
this emphasis ?

SHRI MOHAH DHARIA : It is a
very good question raised by my hon.
friend. May I bring to the notice of the
House that while I was in the Planning,
we had brought out one document
which was discussed in this House and in
the other House known as “Towards
Self-Reliance—An  Approach to the
Fifth Plan” ? This was the document
which was discussed and approved by the
House. There was a general consensus,
Unfortunately, that very document which
was approved by this very House was
thrown somewhere and no care of jt was
taken afterwards. But then afterwards
whether it was in he name of 20-Point
Programme Or some other programme, I
do not know, that care was never taken.
That is the whole tragedy. Is it not true
that in the year 1971, we assured the
people—I was then in the Congress party
along with Mr., Stephen that within
five years we shall take care to see that
poverty was eradicated, that we shall take
gare to see that every village got drink-
ing water facility ? What happehed
to it ? Whoisresponsible for it ? Now
this is the Government which has come
forward before the House and before this
country saying that 'w1thin five years to
come this massive provision has been made
for drinking porposes. During the past
plans, this provision for drinking
water was never made. We
have made a provision and we shall take
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care to see that drinking water is nece-
sarily provided. And' the hon. Prime
Minister stated here regarding the con-
cept of Rolling Plan and he has .made it
very clear that every year it will give us an
opportunity to rectify if we have gone
wrong somewhere, We have to pfovide
water to one lakh and fifty thousand vill-

In some places, there is no water
facility at all; in some other places,
water is not potable, whatever itis. Then
naturally we shall bave to take care that
every year we must see that at least
30,000 villages should get water. If by
chance, we cannot take that much care
in the fist year, natually we can have a
review of the plan and we can decide that
this is the target fixed and we shall give
more emphasis to that. then we shall
see that this commitment is fulfilled.
To sec that these commitments are ful-
filled, social justice is rend ered to the
common man, if certain changes are to
be made, should we be rigid or should we
be flexible ? I think the Prime Minister,
in his speech, has made it absolutely
clear that so far as these targets are
concerned, we are very much iaterested in
fulfilling those targets.

SHRI C.M. STEPHEN : Let it not be
confused that plan concept is one thing
and plan implementation is another
thing. Plan concept is what we are now
speaking of. When you say that there is
a new emphasis in the new Plan. I am
pointing out that the same emphasis was.
obtaining in the Five Year Plan. To
what extent the implementation took
place is a different matter and we shall
assess this when the Plan will be over:
But whether the emphasis was there or
not is a question that I am putting to
you.

SHRI MOHAN DHARIA : Unfortu-
nately, if you look at the plan allocation,
it is abundantly clear that the emphasis
was not there and it is this Government
which has given this emphasis. It will
be 43 per cent of our outlay for our rural
development which has never happened
in the past. And particularly this quan-
tum of money if you look at it you will
find that this emphasis was never given
in the past. So far as implementation is
concerned, I share your views and I shall
be coming to that later on.

My submission to the House was that
the real ailment is that the rural sector
has remained neglected unfortunately.

Similarly, let us not forget that out of
the labour force that comes every year to
the market, that labour force is nearly
6 million people and our present Plan in
the past document, whatever it is, it takes
care hardly of 10 per cent of this new
labour force. Out of 6 million people,
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we hardly provide jobs' to 5+ 5 lakh people,
if I may be more correct. If we do not
take that care in this new Plan—let us
set aside-the backlog. I am speaking of
the new labour force as it enters every year
into the market which- is of the order of
6 million—then how'are- we going to do
that. It is posisble only with the shift
being more and- more towards rural
development  programmes and parti-
cularly which are production oriented,
and that has been done in this new Plan
Document. Qur: country has certain
specific features. We have triéd certain
models in the country., It has been
possible for us to create infrastructure in
the country. -

In rendering social justice and taking
care of the man-power existing in the
country, weé  have failed somewhere
and if .that distortion is ‘to be removed,
new changes are necessary ' and‘ those

changes are made in this Plan Document. *

There should be graciousness, I mean the
generosity, to accept that, yes it is in. the
right direction. And I must say that,
so far as the end is concerned, the
Chief Ministers belonging to various
parties were there in the meeting and
they had all accepted this new. emphasis
that is given in the-Plan Document.. This
is ‘for- the information of my friend
Mr. Stephen.

Again it has been said that this Plan
fails in taking due care of justice. Un-
fortunately there is mot much time at my
disposal. If reference is made to page
11 and other pages from 131 onwarti of
the Plan document, this House will find
that with a view to. having that distributive
justice, all possible emphasis is laid on
land reforms, urban and corporate pros
perty and their distribution, distribution
of goods and services, public distribution
system, etc. It is for the first time that
the Plan document not only accepts
public distribution system but by introduc-
ing the various production patterns, care
is taken of the minimum needs required
by the common man in the country, so

that they properly feed the public dis-
tribution system. Therefore, it is no
more mere public distribution system, it is
production-cum-public distribution sys-
tem. Itis for the first time that Plan
has taken care of this and that is also
with a view to taking care of distributive

justice......

SHRI N, SREEKANTAN NAIR(Quilon):
Go to Kerala and you will find that the
public distribution system is functioning
very effectively.

U MAY-6; 1978 - - . -Plan, 78-83 (Motn) 52

- SHRI MOHAN:DHARIA : 1. know
that. I bhave made. a, mention of that.
1 appreciate that. Whatever good ‘has
happened in- the country, I -am having
that much of generosity to accept it,
‘Yes ; somethig good has happened’.

- With a view to. having distributive
Jjustice, for distribution of credits, inputs,
consumption credits, debt relief, employ-
ment programmes, development of back-
wards classes, development of . backward
areas, several fiscal measures, income
policies, in respect of all these spheres, care
has been taken in this Plan document, -

Reference was made by my friend,
Mr. Annasaheb Shinde; he is not here
now. I could very well see the agony.
While the whole country is bursting with
some ' sort of insecurity, when . social in=
equalities have created that sort of.ih--
security, it is very much mDecessary that
social security = should be given- first.
Otherwise, these Plans will never succeed.
I can very well appreciate that. Social
inequalities shall have to go. But if we
want to' give security to those who ate
socially worst-affected, it is the economic
stability to that man which is all the
more relevant, and if we look at the .
Plan document, here again care has been.
taken. Unfortunately, my friend, Mr:.
Annasaheb  Shinde, is not here. Ulti-
mately how are we goirig to take caré-of
the social inequalities ?- - Well, it is a way
of our life. But that shall have to be-
changed. I entirely agree. Let us not
forget that unless and until economic
security is given to these downtrodden
people in our country, it will notbe
possible for them to come out of the
clutches of social insecurity, and that.
care has-also been taken by the Plan..
So, what is required is proper imple~’
mentation of these efforts that are - en-
visaged in this document.

Regarding rural development, while
Rs. 15,000 crores were provided for rural
development earlier, this Plan provide
Rs. 30,000 crores. Mr. Stephen, this i
the difference in the Plan document. .
We have provided Rs. 30,000 crores for
rural development, maybe under Arca
Plans, maybe under Drought Pror}c
Area Programmes, maybe under Hill
Programmes, maybe under Blocks, be-
sides this Rs. 2,800 crores have been
provided for various other programmes
for rural development—perhaps of the
most backward areas in our country.
That is how we have been trying to take
care.

Here again, may I come to the problem
of unemployment which is also linked
up with this ? This House will be
happy to know that, out of 5,500 Blocks,
this Plan intends, not fully cover but to
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reach 3,600 -Blocks in thé -country ‘during
the course-of these five years, ‘and-out. .of
these - 3,600 -Blocks, - all i possible efforts:
are ‘beinig made fo provide full empléy-
ment at least in' 2,750 Blocks....1... .

‘AN HON..MEMBER : How?- : s
SHRI MOHAN DHARIA : If you spare

some time to go.through this docuwent,
instead of taking my. time here, "you.
will find that it has been provided.:
Here my emphasis is this,” While we are
speaking of this rural development, we
would very much like to have intégrated
area planning. Again the . Planning
Commission has taken care : with a.
view to strengthening thé planning ma-
chinery, a certain amount has- been
made available, it has been provided so:
that the present planning machinery
at the State level, the planning machinery
at the regional.level and also the plapning
machinery at the district level are further
strengthened. ~ That care has been
taken. So far as the village -level is con-
cerned, it is easy to say. that planning
should come from below........

SHRI JAGANNATH RAO (Berham-
pur): From the Panchayats.

SHRI MOHAN DHARIA : I am com-
ing to _that.

'But in a massive country like ours, let
us not forget that there must be combina-
tion of the two. We want proper infor-
mation and data which will have to be
collected and then, on the basis of our
resources and man-power, plans will
have to be formulated. And heére, when
we are formulating our -Plans, it is very
much necessary that there should be
decentralisation of ‘power and it is in this
context that the Central Government
has already appointed a Committee
under the Chairmanhip of Shri Ashoka
Mehta as to how we can revive this whole
Panchayat Raj system. Efforts were
made in the past : 1 do not say ‘no’.
Some States like Gujarat, Maharashtra
and others made efforts toa great extent
go far as decentralisation of power is
concerned, through Zilla Parishads, etc.
but, again, it is not enough. Let us not
forget that if at all thesg plans are to be
properly implemented, it will never be
possible without the actual involvement
of the people. And that involvement
is possibe only through Panchayats,
From the point of view of such involve-
ment, the perfect functioning of the
Panchayats is all the more necessary.

Now, Shri Somnath Chatterjee' made a
reference to a national dialogue. 1 per-
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sonally feel there should be a dialogue not .
only ‘at the national level between’ thc-'l_é‘a{,ﬁ‘_‘
ders, but that sort of dialogue and that so.rI.:’
of atmosphere of  concillation is neestary at
the village: level also.. There may” be. po-’
liical differences.. .. . T
SHRI .DINEN ~ BHATTACHARYA
(Serampor¢) : But ‘not over the ~head of-
the State. - Lo :

e AR

SHRI MOHAN DHARIA : I do
not know whether ‘over the head’ or
‘undér the head” but I”always felt that the
head should be above thé heart., S

How, we understand that there should be:
coerdination and, again, the Government:-
has taken care.of it. . Qur -constituting the:
Cominission - under. the - Chairtsanship of
Shri Ashoka. Mehta is very much. “linkedc
up with the whole ‘plan development and -
that is - why the: Commission! has "been.
asked to submit’ its report as early 'as:
possible 'sa that ‘when we forrhulate the-
whole Plan and- it is approved: by the Na-.
tional Developmient Council, it!should be:
possible for us to take care to see that there:
1s a proper link with the people and there:
is. involvement of the people with the whole:
Plan development. L

Then, there are some other aspects’
also. Regarding the small scale sector, a-
lot of criticism has been made against
us. As L have already stated, we’ have not
lost sight of the fact. that we -had given alls
possible emphasis to .big industries, . ‘to "
heavy industries- and capital goods indus-
tries but, at the same time, we had for-.
gotten somewhere— or; rather, we failed..
to give that emphasis which was necessary-.
to the small scale and-cottage seétor. -This
plan document takes care of that: as well.
As against a provision of Rs. 535. crores .
in the Fifth Plan, a provision has ‘heen
made to the tune of Rs. 1,410 crores for the-
small-scale  and cottage  industries
and it is expected that they will generate
employment to the tune of 1,30,00,000 -
There are smallscale and cottage indus-
tries. ... :

SHRI DINEN BHATTACHARYA :
But handlooms will bé closed down.

-SHRI MOHAN DHARIA : My submis-
sion to the House would be that there
is no fear of the handlooms being closed
down. The Government has already
announced that no further composite mill—
I mean the weaving mills — will be .
allowed to be established in this country
and whatever is our need of cloth will be .
met necessarily through handlooms to
great extent. That policy has been a
nounced. The handloom sector whi
provides jobs to millions of our people h
been taken care of,

Then, a reference was made to the educa-
ted nd, unemployed a also, Mr. Shinde
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made a reference to the whole pattern of
eduation. I need not go into those de-
tails, but again let us'not forget that the
present distortions are also because of the
fact that there has been no proper man-
power planning in the country. What are
the needs of the countcy and what are the
areas where education should be given and
imparted; that care was not taken. That
excrcise 13 also being done now.

Regarding unemployment, it is very
much concerned with the growth rate; it is
wvery much concernd with the economic
activities of the country. So far as educated
aunemployed are concerned, I had dis-
cussions with the Members of the Plann-
ing Commimsion yesterday itself. They
are bhaving their own exercise in this con-
mection. In case ofsuch youngesters who
are prepared to stand on their own legs,
if they are having bankably viable projects,
we do feel that they shongd not suffer
simply because they are poor. But it is
not just disbursement of money, what i
needed is that if they have to be given that
moncy, they should have the capacity to
repay and stand on their own legs, and
generate employment for themselves and
for others. It is how, all these areas are
being taken care of.

I would now like to say a few words
about the plan implementation machinery.
i was very much in the Planning Ministry
for four years in the previous Government
and my experience has been agonising.
We formulated the plans, there were high
orders and tall talks, but when it came
to the point of implementation, we wanted
40 implement the same through bureau-
«cracy. It could not help us. Now, in
this plan document, the imnvolvement of the
whole couatry has been sought. The
people are involved in its implementation.
When I am speaking of this Plan docu-
Juent, may I urge, through you, Sir, upon
‘the hon. Members that in tggir respective
«constituencies care shall have to be
‘taken by them because fifty per cent of the

blocks are sought to be covered; there.

‘we want to give full employment to our
people and with a view to giving them
full employment, integrated area plann-
ing will be necessary. All poss ible efforts
shall have to be made so that all the na-
tural resources are harnessed with  the
available manpower. How ?  There
imay be party differences among us, but
above that, we shall have to think of our

-country and indeed our brothers and |

sisters who are below the proverty line
and those who cannor get adequate food
an spite of the fact that they are prepared
to work. This plan is prepared to take
that care, it is not only that the involve-
ment of the big leaders at some higher level
A3 necessary, hut we as representatives
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of the people should be prepared to accept
this challenge and say : Yes, we keep this
document as something above our party
politics, we treat it as a national programme
and national challenge. It is only through
proper implementation that this country
shall prosper. Let ussay that. Let us hope
that the ailments of many years will be
washed off and this country would lead to

prosperity.

"SHRI N. SREEKANTAN NAIR
(Quilon) : Mr. Deputy-Speaker, Sir, I
have been very attentively listening to
the day-dreams of my friend, Shri Mohan
Dharia, and I wish bim all success. ’

SHRI MOHAN DHARIA : With your
cooperation, it is all possible,

SHRI N. SREEKANTAN NAIR :
But, Sir, the main question is implemen-
tation and the basic thing for implemen-
tation is resources. Along with my friends
here and there also, I feel that the question
of mobilising the total amount of money
required for this Plan will be a very diffi-
cult affairs. Anyhow, tall claims have been
made in the past also and my friend, makes
these claims and I wish that these become
a fact; that is all I can say.

It is a fact that the earlier Five Year
Plans have all been to the benefit of the
richer sections both in the urban and
rural areas. But the Rural Survey shows
that twenty percent of the households have
less than Rs. 1000/~ as assets, their total
wealth, and they account for only less than
19, of the rural assets, whereas four per-
cent, with assets over Rs. 50,000/- own
over 309, of the entire assets. As most of
the benefits of the previous Five Year
Plans have accrued to the richer sections
of the community, the hon. Minister and
the Planning Commission have laid down
six basic tenets or objectives to be followed.,
He himself recapitulated them and in the
Plan also it is there and so I do nat wish
to recapitulate those objectives. To achi-
eve those objectives of the Plan the Plan
envisages maximising employment in agri-
culture, development of Backward classes,
bringing in an integrated rural develop-
ment and providing the revised minimum
needs to all and for this purpose, to organi-~
ze the common people to claim their share
as by right.

The Plan envisages a total outlay of
Rs. 116,240 crores of which Rs. 69,380
crores will be allotted to the public sector
and Rs. 46,860 crores to the private
sector. For the radical implementation of
the Plan the Planning Commission has
laid down four pre-requisites. They are:

(1) There must be a national consensus
on the Plan itself.
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(2) The Plan demands the determina-

tion-of the government as a- whole -
to raise and deploy the nedessary '
resources and to ‘devote all their -

energies to the fulfilmént of its
objectives, - SE .

(3) It requires of the community ‘a
readiness to accept a degree of
restraint -on the expansion of its
current levels of consumption for
the sake of the future.

(4) The Plan must evoke the benefi-
ciaries, the poor and the disposs-. |}

essed to organize themselves to
claim as by right their due benefits.

These are the four objectives laid down-

and as all the four pre-requisites are im-
possible to attain at least in the immediate
future, I think the plan is bound to fail.

But the most glaring defect of the Plan is -

the neglect shown to the medium and
large-scale industries. In a country like
India, with its more than 600 teeming
millions, if we want to catch up with the
rest of the world, we must improve our
technology and our production. Then
only will we become self-reliant and a
strong nation in the comity of nations.

For the whole-hearted co-operation of
the people, what the government is going
to do is something I do not understand.
Every government and especially those
governments in north India are engaged
in infighting and there is also the additional
question of reservation of seats for Back-
ward Classes. So, amidst all this conglo-
meration of fights and infights it is very
difficult to take the Plan to the common
people. There are only a few States which
can apply their resaurces and their mind to
work out and implement the Plan, Kerala
is one such State but even there working
out the plan is being abstructed by the
other departments of the governments of
India themselves. To quote one example,
the Silent Valley project of Kerala is a
power-generation-cum-irrigation project.
1ts initial scheme is to produce 240 MW
with an ultimate capacity of 522 MW.
It will also irrigate 10,000 hectares of land.
But this scheme which has been approved
by the Planning Commission is being ob.
jected to by the Forest Department of the
Ministry of Agriculture on the ground that
the flora and fauna of  the
Silent Valley forests would be submerged,
The Western Ghats are full of flora and
fauna and very rich that a small segment
like Silent Valley project here and there
would do not harm at all. The Kerala
Government i3 also prepared to give all
the assurances an t.!le undertakings
demanded by the Committee for Environ.-
mental Planning and Co-ordination, but
even their undertakings are not accepted
and the Secretary of the Ministry, one Dr.
Ramachandran still persists that it should
not be taken up and worked.
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Dr. Ramachandran thinks that prode
cing energy and food materials for the
country is of lesser importance than the
ecology of the small segment of the Wes-
tern Ghats, which is very rich.

15 hrs,

As the time is limited at my disposal,
I am limiting my speech to the problems
of my State. So I come to the coir indus-
try. This industry has been mentioned
cursorily in the Plan. The most astonish-
ing aspect of it is that the Planning Co-
mmission does not know what had been
the production in the year 19%7-78 so
far as coir industry is concerned. Again
they do not know what would be the
production figure at the end of the Five
Year Plan i.e. in 1982-83. Out of light
village and small industries listed at page
231 production figures for coir alone are-
marked ‘N.A’, that is, ‘not available’.
And there has been a paltry provision of
Rs. 17 crores for the coir industry for the
next five years. Coir industry has .been
in the doldrum. 1-5 to 2 million people
are engaged in this indsutry. Scant
attention has been paid to this industry.
People of Kerala and the State Govern--
ment will fight it out with the Central
Government if it is discarded.

I come to another industry—Industry
of Tourism. Scant attention has beens
paid to this industry. It is one of the
greatest developing industries in the world..
Rs. 63 crores gave been set apart for the
Ministry. Rs. 33 crores have been set
apart for Tourism and Rs. 30 crores have
been set apart for Tourism and Deve-
lopment Corporation. For a long time
I have been wondering why there
is dualism in the mechanism of the
Ministry of Tourism, Why should there
be two Departments—Tourism Depart-
ment and Tourism Development Cor--
poration ? Why should there be this
dualism ? For this dual organisation,
there will be dual set up for administraticn,.
dual expenses for propaganda and publi-
city. On having these two organisation,
neither organisation will primarily be
responsible for implementing the Tourismy
and Development programmes.

I have another complaint against the
Department of Tourism. They do not
care for the various centres which are
being developed by the State Governments.
No mention is made by them of those
various centres scattereX all over India.
except Gulmarg and Kovalam. These
two places find eloquent mention in their
documents. They have a small list i
which ten or eleven other centres have
been mentioned. Our vast sub-continent—
India—is full of very beautiful centres. It
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is-absolutely necessary for the Department.
of Tourism to ¢ome out with details of all-
‘these areas so that the foreigners who come
in India may pick and choose, If all
‘these details and notes on different areas-
-are given to them, we stand to gain also
‘by earning foreign exchange for their
«ravel and longer stay in the country.

_ Finally, Mr. Depiity-Speaker, I would
-say that the Draft Plan is impractical, it is’
certainly unscientific and ‘it is only an
-exercise in wishful thinking.

Sir, T say ‘wishful thinking’- but not
«certainly ‘malicious thinking.’

Now, both the State Revenue and Cen-
tral Revenue cannot bring in Rs. 4000
.crores and Rs, 6000 crores respectively by
additional taxation, over and above
Rs. 10,250 crores which has already been
brought in now under current develop-
ment,

Also, the Public Sector savings cannot
provide Rs. 27,445 crores as has been
envisaged in the Plan Document. The
resources for the Plan will go down further
and there will be further erosion due to
inflation.

Then, the allotment of Rs. 4180 crores
for the revised ‘Minimum Needs Pro-
gramme’, though very ambitious, is cer-
tainly a commendable step in the right
direction. )

But the attitude shown towards land
reforms is certainly not very encouraging,

Altogether, the Plan admits of only
4°04 million hectares of surplus land.
“Distribution of only this much of the sur-
plus land cannot 'in any way radically
‘transform the villages o: in any way
enrich the peasants. Neither thc Peasan-
try gets the benefit, nor the Industrial
~workers. Industrial development is given
a go-by. '

This Plan Document, though idealistic
is unrealistic and it is impossible of being
worked out. However, I wish the Minis-
ter once again all success in successfully
werking out the Plan. Thank you.
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“ MR. DEPUTY SPEAKER : From now

onwards, each speaker will get only ten

minutes because there are a number of

speakers and I think as many as possible
should get a chancer That is why I am
reducing the time.
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3fe o 95 =0 H faww A famd sy

FAq aaa a9 FY wafg § gue AravEEai
I FTEAT T 4 T GH GINAT B AEHT
IR W fawuw FX UL e
faara #1 AW SRS fRar

T T AR gFAw # aa g fF g
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e @yl famd weeqd gl A oA
VIR & TUAET F AT 1 6 HR SO,
fem ok foen, 3w IR SET @
FAT TN, MAWSF TEGU  IJqWey FIAN Y
fam & gam g%ear M I |

forg At & aformeaer gk W
¥ oogaT g TE e g | TR T #
qufq gargsEs g wate o a7 ag faepe
T g1 TErm faer @HT SaEd aumm g |
Jera & fau fasm@ Y @A ag & srEvasar
g1 wEm dmr 9T fem B0 m@mi
R foerg F glaar w1 9t F9
g AR feam qaq framn ok fen =& g as
froem & ST qET wmaT @ S§o9x fAR
FWE I Y, TR FR FOAE JgEEl
qa%y foay )@ am faear g A,
FIEdY, A= A D AT H G qEy
T OFHY G| T AT A GHEY EF HAT
goaa g@ I g feard ¥ fawey anw
FATT Y AIFAT |

grm G § feni & faw gy fawr
gFare | ag ax fFEr T aR gy aH ]
qAT T & T ST &FAr g W
arq o frcds ag S g |

arn R A A g ) Wi g
39 WfFE F qrAr & g dedre & faerd @
faw faonelt @10 Wemmw
wa 3 fedw & aem
Fru; faoet &1 AW & 1 woAT  faerer
i
|

]
|

qf@ieAT #E a9 98 v o1 T 4 feeg
afr 7% @O WG gl g\ AR 47w o
afa ¥ ae At TEg ag @ A9 A o O
gnt | e wW a9« fRg s
7 @i fgar 919 1 3@ faw@ W FE T@R
FT gTA FMATLEAF €A1 27 H ATTEHAT
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) THTE Ay FW O vy (1]
T dAT TN § faoer G F ;ﬁm
SEY W W |

fver &1 zfte ¥ fresT & 1
gl 03 fod =t 59%?‘1:5%%{ Egr
FIAA, TP  IEEE SR aWG # saw
fFmomd | aera ¥ afaew F Al 9w
T W F W d fwu sfwm s
AT FT mal TG @ odT FT.HWG
ARSI aFF A AT AR W,
foarg wEa s @y faorelt Aeme o
F¥ S =g

s AR qrmf;(aw% TEQUT ST
70 AT @AY | qEra ¥ qwg v,
qERAT JAW ;  gEfer R IR, Qe
fgm @t gafus w1 afz
FUTET WM W a7 WE AR B Fr dET
Jg wHFAT 2 | '

TE@ITE OFTIIT TAHT I & | @
gEm | A g, qqfg, faad, foaw §
Tz T IufEa |

a3 gg #r Wiy wwefte g anfgw)
T TT JAT §, §F T L&A W & FgALr
AT § | FEw @H faww uEws g

@ fEm g 5 o A s ¥ ag
HEITT T FA F fau favw gge frg
T |

=it slrgew fag (47%) @ Suenw wR)ed,
YT, FTENT X G G & S TH-aT
FAaR @ Q ag @ fFarfs @
@A F wfm § foog @ -9
AV g FI AR fawwqr &
W Al gy BRI I
JqE FINAT FEW F anat fF ua W Ay
w-Atfa § go ofadw 3, oA FE-aefa
¥ 3w gaer @19 | 9@ Ife A 9w A F©
grafadarEl 1 q<r g, i fF @raang
g | gi=El g9-adig QST 9F F oGHET &
FIT AT AW X T g 6 g 9 dfvew
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*The original speech was delivered in Ladakhi,
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| =T & fag AR qaR s faan
| & 9T & 27 99 Ug A A T ATET ST Y 4T,
| FFTT gH A FT SR g g, AW
IO F AR ¥ go fefafawoor famm & A
frrfa & @arg ¥ W 3o gare R §, AfER
T ¥ Frads gH AW F a0 fiE @
ﬁazﬁzmﬁra@gm%,éwﬁmmfﬁ
AT ¥ AT-ATa Y afe giy, ARl AW
3R TeT- Ot B W gEr o
@3, =¥ AW F 40 TFe AW TG BT @
F 1Y 0z ™ & F afawt 9 gewr § @ afg
gt 1§ 2

g faudr TR gAgRE ) oH =T
a?ugéﬁﬂgwm%%vﬁﬁmaﬁl Eul
fred gu 3w &, e gw o A ) Saafw
F3l Fgd §, WfF A g7 &1 AR 0w
HR A A\ @aﬁél g AT W A
§5a9¢ W Fgl—gw ;W AR Jafm
EA o am%iﬂ'{gﬂ FF=TT
g1 o8 g go afger fa=t 2, =l
Ft 4z wEAH wars fraar g frgw Hafer
Fer & T ZaY st R AT E

BN e Fvdtst § 0, O T § 19 8T gsiT
RN AT TR A AGE F T fge‘@raﬁa’ﬁ
ﬁmaﬁf-ﬁwéﬁ%'@:@mﬂﬁ A1,
e AT A A aag AT 3 E o
&4 g ah‘i‘rarar&mmm%waﬂﬁaﬁ
T T E, @ Al gH aN # THaErr
T TFT FQ AL S HT @7 AT,
TIAFT A E, ITH U IFH IR FHAL
F 79 9 g7 AT A R AR FA-FTCEMAI
T oEGAT FG 2| wAT gH afew RN
% fog f2ut & wqar faer omwdl, or gv &
T FL FGAT WAT ST A, oY gH a9y gur
giar g fs g 3w ¥ 3g7 surm s g @
g, B9 gfemd d9eX 1 WEAR agr |E |

" ¥ g ag & fw Fioeedt oiw d=mt
Hegufeam srragud &) & i #wiws
#& T JEar g, Afe Ewgw e b s
o A0T & FHES F T AGANC 4T W
8 THATT @ AT, weart, 9wtz @
Wﬁ?‘mﬁtm%w%ﬂmﬁ FT ™
*g,ew%qﬁrar%ﬁaq AT I ™ § |
g9 AL A W F Td g | AR W A
F AT wE WIFWIC AREA U gn
Jw@El AT owr de S @E i
qIT QIFATH1 § gA ¥ 9¢) st LA 2
SR EINFL 14 TG I A g !
fooar gwag ? ww ot fauwar AT ag
T, gt W wvam % qr| §ET 9AT 21
o 40 F #17 a2, 99 & T e F A
qi dYeATEl & AR 6o ufama WA 2
foge # 61 78 75 ofomg & o, o gat
Fardwar ta g 6o Nfom@ W9 W
W q@ T W WE avagw g g7
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greEr ug & fF A st g w7, e
Fl, L@ FI & | TF g HAMA AR
Forerer a1 FATH GST F4T, T @1 FOT 7mAfAT
FAXF A ar AT AT o TR &,
AT I | FI AranEy R GO THH
¥ 55 FUF, 50 FULT AR T9F F A=
el T, wE WA AR wg T 9L ATKHT
T 97T 9T ¥ FAA T A€ TEHOS @ |
fErEr SR gH ¥ @ R F g o
T gH 9BE, 4T w7 Rt #30 F qa
mm:ﬁ%%'@waﬁmﬁ'ﬁwﬁm
T TF ) UG a%rmaﬂ‘attgq% Gk
TRATEA Uy ATAAT &, ARy aret g4 W@
ARG &1 JFT AW NfIT g0 F uww o2
AT A 1T 99 ¥ A qeAHl, W 98
mﬁqﬁwﬁgﬁwamma‘r-ﬂﬁ
g T €Y X 3 ﬁﬁmgwaa-w,g@
IR I AR GG ETHLHN LT 1T ARG
t@%msﬁtwwgﬁ‘tmm
g, 99 & T@ WHE FET gl @ 9o
mqaf‘?r@a‘mw"roﬁﬂ'tmfwmu
oq QH &1 AT gw uE &% faw § A=y
FANE aem"f%mﬁmﬁaa’rw
¥ 9 frg &A@ mfzfeat w1 @ e #
F faa awar & ngqvu‘mmfr%—cﬁ
2 drfem a?arrrwenatr 7 5% ?

T o HEwaaEt s g9 A1 FIA
g & mfeqe waY £, zrf ohE, O oA
BT BE WA FRT O E GG
eﬁrﬁﬁﬂ%%ﬁﬂz T F oz shdtmm
AT, %sm%fma‘«rwqw
F] T]GH f?-m FagvHE F fAu, fard
% fau, T & ﬁmw%ﬁrq a0 T 9T GH
r@r% fam wa & 9@ FT T €L 5EF @,

TR Y ar e afadw gl, g as & fau
sqrn @R | afF fee ot i & faeaw

T A RN fRERE TEF A & EEE
EMATTE | WU FB qml At df gEen
g, a:;aa‘a“f FATE | TWAM T g
W o gt § G oo Fr Fm
AT AR AT AW WA g3 g AfEg
TAT aF AT KT GIIT A AAFAT T AE
g zwam & Fﬁméﬁﬁmm——'
T ETEN wgwwa?car—'nﬁsq’rm
aieit & FLE F TR 2W AZEAT AHT T KA T
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ST F TAUP FERL AN AT Fl, FAREH
gY ar oY Y g, IET F AW 9T AW q@Ar Q|
IfFr e 27 Wi F A gRAEAE AT W F
TR EA A AT OE F A, WS TG IR
@S § | W AT Fer ALY, W gl @ |
TS g i TRf WFD &g gw S
FAE IO FT TR AT AT LY
Fagered faw af gL ... (WATW)
Ty mgftFar T ! AW A e
qQfm ffY g 7. .. . (swFam)

S == 9T qW@ F wmgfAwar mzﬁg,‘mg

SHRI VAYALAR RAVI (Chirayinkil):
‘Why do you express so much of ignorance ?
Please rcad something and speak.

st ofY gow fag: Have patience. 917 g #itg
ST S ERT Ay T TG Gy oy 9|
Fafgg | 27 @i & AQ T Fh-gF=< A
JFImar? WY GE W AW W Fqw 591 €
HrgA arfem Sy 7w o W g
grat AT SEE T g A av fw

1 9T 9 I1d F giE I TER fegm e
¥ et gH HemaI EMSC
I erRnIfee TE o f .
Fr g fF gaR AW F qfaT Ffee 7l &
T 99 9T # fa & Al

3
A
Al

Tg A A FATY IEENS TEAE F T
FTEAT Y TAT Y AAT AR §Fh Av ary
TEEATE g agi g a%g & FIE GaT E |

39 T@ Y AW T TI-qIEqT qE wr g )
SRR 9¢ @I | F9 TG q a1d H7
2 fE sa A A g W F1 fAF, gw ag
@ wEfe FwAE (smEaw) e ar
7@ i e & AT gr

sy it g Tag : U8 gl A @ 2 fw
@Y TIANG g & AfHd 37 AT ATAAH |
# AT A F AU AT T Iq€@AAT DA
afgr | T a@w e faem wfam g
AR TE FT WE, W F AT ar w5
@ qFA & | AT 8090 FRfEAt & @
£ S oF g § FoAmd I W g FwAmt
2 Feifaa B SmW o afsa s
AT I T T HT AT GETAT & Y aETA Ay
ot FY @ST FET ZWN | FHTAAAT
eIl & TAEARE ¥ WTIET @3t AT wE
PR AGH 3T AR H WY I AGL @AY |
Y FYSTAT WO I AT TG STRAT
oF FOT A JARY g Ig GHTSRET gearH i
FerT 50 7@z N QA awav g =i
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¥ <A@ R AT F7 GHERET geIs
¥ 50 qXEE ¥ g Ok s fear 1+ &
st HR o Y a qaan g 5 Sifrae
T Y UR A" FY AT G9TS SEST )
AT ¥ 30-40 TR F & @@ 4R
F fear 1 @ AU Saas e 1 Ar
FA 7S g7 fHT9 Y TIAT FAT T GHISSEy
TE4TAT FT 3AGAAE T AT Aqad ATTH
fFnd AT | TR AT HT FASAEE
&R MY 92 F famd Frew free aEm
F TR Y AT SR HRACH JIHA AR
oe @I RN X qF TOAREY FreaT AT FT
s S | wwfag femm ¥ aEy v g
AIHY GHIIAIT Feqmt ®T Grg JH< AW
T TfRq

SHRI JAGANNATH RAO (Berham-
pur) : Mr. Dcputy-Speaker, Sir, Even
after listening to the various speakers, and
also to my good friend Shri Mohan Dharia,
I still feel confused, as to why even with
such a massive investment, the rate of
growth has been put at 479 by the pla-
nners. Though my friend Mr. Dharia
tried to explain it, I still feel unconvinced.
Is it because the planners are not hopeful
of the full implementation of schemes, or
is it because of the inflationary tendencies
prevailing in the country—as a result of

which the value of the rupee is farbclow
the standard value ?

AN HON. MEMBER : It is because of
deficit financing.

SHRI JAGANNATH RAO: Whatever
it is, even if 4 79, growth rate is going to be
achicved, I will be happy—bccuase we
did not achicve targets which we had
fixed earlier, c.g. 69, 7 5%, etc. We aimed
high; but we could not even reach 50°{ of
the target set. If we achicve 479, I will
be quite happy. The real point is, how to
achicve it. The secret lies in the imple-
mentation. Who is going to implement ?
Arc you going to leave it to the burcau-
cracy ? As fasv as I know, the IAS officers
have no sense of involvement, of belonging.
My expericnce in Orissa is that they sit in
the Scerctariat and pass orders. The next
thing is to involve the pcople themselves.
How are we going to do it? This is done
in two ways: one is in the formulation of
the schemes; and two, in the implementa-
tion of the schemes themselves.

The hon. friend who preceded me said :
If you give a project to be implemented by
the panchayat or the block level committec,
the Chairman and members of the Pan-
chayat Samiti will get the project comple-
ted within 5o per cent of the cost. I quite
agree with him.

SHRI N. SREEKANTAN NAIR(Qui-
lon) : Thwy will  swallow the other 50
per  cent.
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SHRI JAGANNATH RAQ : The people
who swallow would not be there; -~ the
contractors would not be there.

THE MINISTER OF COMMERCE
AND CIVIL. SUPPLIES AND CO-
OPERATION(SHRI MOHAN DHARIA):
He was explaining the difference between
Kerala and Orissa.

SHRI JAGANNATH RAO :In Orissa
they do not know how to swallow. The
people are so poor, uneducated and un-
sophisticated; they do not know it.

MR. DEPUTY-SPEAKER : There can
be exceptions.

SHRI JAGANNATH RAO : There are
exceptions to the rule. Sometimes ex-
ception proves the rule also. There are
exceptions, and notable exceptions

Therefore, I would submit that imple-
mentaion is the most important thing,
without which the Plan cannot succecd.
I quite agree that all the previous Plans
were not failures, Ou economy has come
up it has hecome sclfreliant and self-
generating by and large. But, there are
some sectors where we have still to come up,
become seli-reliant. And it is bound to be,
becuase planning is a continuous process.
Every plan is a continuation of the pre-
vious Plan. I feel that the present Govern-
ment has taken the same line as the pre-
vious Government did in the case of the
previous five Plans, except that greater
emphasis is laid on rural devclopment.
It is quite correct and it should be so.

How are we going to do it ? There are
backward areas in the country and
backward States also. If you treat them
along with the progressive Siates, it would
not be fair, For instance, Orissa is a back-
ward State. There are backward areas in
that backward State. The whole of the
Western Part and the tribal arcas are
backward. Now what the Centre does
is to give some amount with the condition
of a matching contribution by the State
Government. But the State has no resour-
ces. The hase of resources of the State is
very small Some  Suaies have very few
sources of income. If you want the States
to make matching contribution, it will
never come. The development of backward
arcas, hilly arcas, iribal wreas and the
Scheduled Castes and  Scheduled  Tribes

is the special responsibility of the Central.

Government under the Constitution. So,
the Centre must formulale Ceniral Sche-
mes and finance them  entively fiem the
Central resources.

SHR! MOHAN DHARIA: That is
very much there.

SHRI JAGANNATH RAO : 1 want
to know In practice how much jyou are
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going to give to Orissa and Bihar, We
want to know the exact allocation. Then
we would be very happy. Mere allocation
in the draft Plan would not satisfy anyone,
Special attention has to be paid and more
allocation has to be made to the backward
areas. If the backward States like Orissa
arc treated in the same way as States like-
Tamil Nadu, Andhra Pradesh and West
Bengal, they can never make any progress.
Orissa is sandwiched on the north by West
Bengal and the South by Andhra Pradesh.
It is a poor and small State. We are
where we were 40 years ago.

THE MINISTER OF ENERGY
(SHRI P. RAMACHANDRAN) : Then
there was no Orissa State.

SHRI JAGANNATH RAO: That is
why we are not able to progress. It is the
duty of the Planning Commission to look
to this aspect, because it is a national Plan.
Lvery State is a limb of the body. You
cannot have a strong limb and a weak limb,
Then the whole body becomes weak.-
Therefore, I would request the Govern-
ment to see  that greater and  special
attention is paid to the backward arcas.

hill areas and the Scheduled Castes and
Scheduled Tribes.

Coming to amiculture, we have made
progress there. There is the green revolu-
tion. But, as 1 said the other day, green
revolution is confined to the rich arcas and
rich farmers, mainly of Punjab and
Haryana, not to the traditional rice-
growing arcas of the South. The eastern
zone has not madec any progress. LEven
in the matter of rice production, not to
speak of wheat, Punjab and Haryana
have produced more of rice and increased
their productivity also, compared to the
tracitional rice-growing arcas. We arve
not able to <o it, even though so much
rescarch has been done and new strains of
paddy have been developed by the CSRI
and IARIL Agricultural research institu-
tions have to take special carc to see that
the discoverics and advances made Dby
science aud technology are utilized by the
farmers so  that both production  and
productivity go up. There arc small and
marginal farmers for whom a scheme was
intrbduced in 1075, and it has become a
permancnt  feature  of our agriculture
development strategy. T have scen in my
own arca that ten acres of land is scrved
by an open surface well of 20 feet dia-
mcter and a pump is there, and the farmer
is able to raisc three crops. Therclore,
this scheme has to be spread to areas
where there are no natural  lrigation
systerns.

Then again, there should be an inte-
grated development of the area. The
block should be taken as the unit. There
are all kinds of people in the villages, the
landlords, the marginal land-owners, the



<73 Draft Five Year VAISAKHA 16, 1900 (SAKA) Plan, 78-83 (Motn.)

small farmers, landless people ete. Those
who do not own land can be given poul-
try, piggery etc., so that cvery%ody in the
village has a source of income. You can
cven give them a cart and a pair of bullocks,
50 that they can transport goods to the city
-and make some money. You can intro-
duce horticulture. When you develop a
block in two or three years, you can
watch the growth of the economy, the
economic ‘status of the people in the block,
and then go to another block. That is
‘how we can develop the area, block-wise.
‘What is now happening is that there is o
plan in it. Here and there, there is growth,

there s not a regular, even, systematic
‘growth.

Minor wrigation projects have to he
handed over to the gram panchayats for
maintenance. They will do &t on  their
-own labour.

“Food for Work™ is a very good pro-
-grammz. You are prepared to give one
million tonnes free to the States. That is
not a small thing. The States should gear
themselves up to execute the project, so
that there may be some tangible advance-
ment. My complaint 15 not so much
against the Planning Commission or the
‘Central Government as it is against the
‘Statc Government iisell. and its officers
who do not take any interest.

The State Agriculture Ministers  are
-going to mert in November. By then one
vear out of the five yearsof the Plan will
be over, and only four years will remain.
How can you achieve the growth of 47
per cent even if the implementation is
perfect ? You cannot achieve it. There-
Tore, there should be a sense of involve-
ment at every level, even at the Minis-
teriallovel in the States. If the State Go-
vernment is not doing its duly, sack that

‘Government if you can. This is how we
have 1o do it

Minor irrigation is  wvery important.
"The sinall and marginal farmers and the
agricultural labour are very important.
This time you have allotted a decent sum
for the minimum needs programme, hut
then roads have been given low priority.
When T ask the State Government, they
say road construction has the sixth place.
They have no money. They can go to
it only after fulfilling the first five items.
So far as link roads are concerned, is it
not the duty of the Central Government
to give priotity to them ?

There are some inconsislencies and
incongruities Detween the State  Govern-
ment’s planning and the Central planning.
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The meeling should not be at the highest
level alone, but it should be at the lower
levels where there should be greater under-
standing and a sense of participation, at
the district level, even at the block level,
Af you want the Plan to succeed.

*SHRI S, RAMASWAMY (Peria-
kulam) : Mr, Deputy-Speaker, Sir,
I am grateful to you for having given
me an opportunity to say a fow words on
the Draft Sixth Five Year Plan for the

period 14978-—1983 which is under discus-
sion now,

The principal objective of the Plan is
economic development in the background
of growing population. Though we
have already implemented five Five Year
Plans, this objective is not only as elusive
asan cel butthere is significant slide
back also. 29 crores of people do not
get two square meals a day.  The number
of illiterate people has gone up to 20
crores. The number of  unemployed
and partially unemployed is of the order
of 30 crores. I have referred to these
figures just to how that the benefits of
planning have not percolated down to
the common people, leave. alone the ques-
tion of bringing prosperity for posterity.

I find from this Plan document that
more than Rs. 4000 crores have been
provided for mecting the basic minimum
requirements of the masses. It is not
enough 1o allot a massive amount for this
purpose. You know, Sir, that on account
of paucity of power the industrial pro-
duction loss per day is reported to be
in the order of 10 crores of rupees. Do
we have enough electric power to supply
to all the rural industries proposed to be
set up during this Plan period ? Inspite
of manifold agricultural schemes which
have been implemented during the five
TFive Year Plan periods, the number of land-
less people in the country is galloping.
It is also a fact that the number of people
engaged in agriculture is getting dwindled
year after 'year, Sir, T would like to
point out that a substantial portion of tax
revenues is contributed by those whaose
per  capita  consumption is  below
Rs. 100 a month. It is really astounding
to know that the tax atrrcars from big
landlords and leading industrialists are
around Rs. 1000 croves. Yet they are
being given fiscal incentives by the Go-
vernment. In this environment I wonder
whether the Plan schemes will be able
10 bolster the sinking standard of living

of people who are below the poverty
line,

*The original speech was delivered in Tamil,
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Here, it is also relevant to remark that
our indebtedness to 30 foreign countries
has reached the level of Rs. 10,000 crores.
The Plan projects should not only amelio-
rate the mounting misery of the people
but also create assets for the purpose of
paying back these loans to other countries.

It is claimed that the Draft Sixth Five
Year Plan has made a significant depar-
ture from the ecarlier Plans. The Plan
outlay in the States schemes is higher
than that of the Central Schemes. I
have my doubts about the actual ultimate
allocation to the States. When the
Nature’s fury is unleased and when the
people in the States are struggling for
their survival, the Central Government
gives financial assistance but calls it as
advance Plan assistance. Consequently,
the actual State Plans and Projects are
deprived of adequate allocation of funds.
Again, I would like to point out that'the
States are recling under the crushing
burden of loans from the Centre.
Whatever money is given by the Centre

to the States, like grants and share in the .

tax revenue, they alsogo towards payment
of interest on such lpans. Naturally, the
cconomic activities in the States become
the victims. Before taking final dcecisions
are taken about the Plan priorities, the
State Governments should be consulied.
The Draft Plan does not show allecations
to the States. The people in the States
are unable to appreciate this Plan because
of this deficiency. This must be looked
into before finalising the Plan.

Out of the total cultivable land in the
country, only 30Y, of the land is getting
irrigation facility and the remaining %07,
cultivable land is dependent upon mon-
soon. A Technical Committee has also
pointed that 60°/, of our river waters go
waste into the sea. This Sixth Plan should
formulate Plans for {full utilisation of the
river waters. In my constituency Paria-
kulam, the waters of West-flowing rivers
are going waste. A scheme should be
formulated and.incorporated in the Sixth
Plan for utilising the waters of west-flowing
rivers. In the mountain slopes where
there are no 1trees, schemes should he
drawn for planting fruit irees etc. so
that the poor people living in the foothills
will have some livelihood. Such lands
should also be given 1o the landless people
on long lease for cullivation purposes.

I would refer to another very real
problem heing faced by the people in
rural areas, since thizs Plan lays great
emphasis on rural development. During
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rainy season, the canals in the area start
overflowing and entire village gets flooded.
There should be scheme for laying bunds’
for such canals. This will go a long way
in removing the misery of the poor people
in the villages. Similarly, so far we have
not drawn up a Plan to have communica-
tion facilities like good roads connecting
neighbouring States, in rural areas.
Such a Plan is essential for strengthening
national integration. In the hill regions
this has created scrious problems. There
must be good roads in hill areas. Then
only the Scheduled Tribes can join the
national mainstream, This Plan should
give greater importance to rural roads
if the Government really want to develop-
rural economy in the country.

With these .words I  conclude my
speech.

.

SHRI ATNTHU SAHOO (Bolangir) =
Mr. Deputy-Spraker, Sir, I congratulate
the Planning Commission for putting up-
tiis Sixth Plan before this House. Tt 1s
hatched in the laboratory of the Planping
Commission and now it is under acid test
of the political scientists inside this
House as well as outside before it takes
the final shape in November.

After the return of democracy in this
country, the Janaia Party has placed in
the manifesto as their economic pro-
gramme that the Planning will be from
the grassoots and rightly, they have
started this planning from the grass-root.

In the past, all the Five Year Plans put
together, come  to  hundred-thcusand
crores. But this is the only Flan which
will be of the order of 116 thousand crores.
So, all the cfforts will have to be put in
tihs Sixth Five Year Plan. That s why,
it is necessary to streamline the adminis-
tration. In India, about 8c per cent of -
the people live in villages.

The Prime Minister  has written a
letter to all the Chief Ministers which is
published in the Yojana of 26th January,
1978 where he has said that we have 50
million people who are unemployved and
they have to be employed within a period
of 10 ycars ; we have 250 million people
below the poverly line whercas in the
Draft Plan, they have put the figure at
2g0 million people. It may come to
goo million people. So,we have to find
out emplovment for 50 million people
spread over 10 years' period and to up-
grade 300 million people who are brlow
the poverty line.

-

India is a country where only 93 percent
of the people are educated and 66 Percene
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of the people arebelowthepoverty line.
These 6o per cent of the people are below
the poverty linc as well as uncducated.
To plan for these people who are uneduca-
ted as wcll as below the poverty ling,
the only way is 10 provide work to them
in the filed of minor irrigation, generation
of electricity, construction of roads mining
poultry, piggery, dairy, water supply and
other avocations, It will be a tremendous
job. You will be surpirsed to know that
in 1966-67, the national per capita grpwth

_ was 1.4 per cent and the poulation growth
was 2 per cent.  So, there is a shortfall.
of 0,6 per cent in the per capita incorae.
Il this 15 the way of growth, we will never
be able to bridge the gap even in the long
run. We have t© be very carelul and
sce that something is donce about it.

In the casc ol all the five-Ycar Plans,
vou will be surprised to see that ncver
a full Plan amount is spent. Whenever
any clearance js required by the States,
it comes to the Planning Commission
and it 5 always delayed with the result
that the Plan is not fully implemented
in the States. So, the first point is to stream-
line the administration and avoid delay
in implementing the Plan,

It will not be nut of place to mention
that both in the book entitled *Poverty
in India, Then and Now, 1870—1970" by
Mr. Dantwala and the boek entitled
“India’s Economic Policy—the Gandhian
Blueprint” by Mr. Charan Singh, they
have said that this type of planning will
not help India. You will be astonished
to know that in the Fastern region, in
Japan, Hong Kong, Malaysia and Singa-
pore, the standard of living of the people
there has gone up whereas it has
remained stagnant in India. What is
the cause ? We have to find out the
cause, Unless the cause i found out,

we  cannot raise the level of the Standard
of living of our people.

Let me quote from the book of M.
Dantwala. He says

“Kuznets's  analysis  indicates
that low productivity and exce-
ssive dependence on labour force
on agriculture arc the twu main
causes of low incomes in several
developing countries.”

In the book of Mr Charan Singh also,
there is a mention  like that.  Which he
has quoted from the UNO Statis, In
countrics, like, Canada, America and
Japan here the labour forcefrom  agri-
culture has shifted to industry, ete, the
per capita income has risen and where
more and more people depend on agri-

culture, the per capita income is the lowest.
like India™.
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I would Like to quote some figures here.
In Canada, in 1go!, the percentage of
working force in agriculture was 43.61
and the per capita income was 408 dollars
whereas in 1951, it came to 18.71 per cent
and the per capita income rose to 834 dollars
and now the per capita income is Rs.38,97.
In Germany, in 1882, the percentage of
working force in agriculture was 35 per
cent and the per capita income was 206
dollars whereas in 1950, It came down
to 11'8 per cent and the per capita income
rose to 360 dollars and now the per capita
income is Rs. 41,343 In Japan, in 1912,
the percentage of working force in agri-
culture was 48 per cent and the per capile
income was 146 dollars whereas, in 1950,
it came down to 32.6 per cent and the per
capila income rost to 194, and now the
per capita income is Rs. 27.004. In the
case of India, you will be surprised to
know that the percentage of people depend-
ing on agriculture, in 1881, was 4 per
cent and the per capifa income was Rs, 197
whercas, in 1951, 1t was 77.4 per cent and
the per capita income was 253 Now,
in the case of Japan, it has gone up to more
than Rs. 27,000 whereas in India; it has
remained at Rs. tovo and odd.

16 hrs,

[Srrr M. SaTvanaravaxy  Rao
Chair]

in  the

Unless the agriculturcal population is
shifted from agriculture to some other
indusiries, mining ecte., the per capita
income and the standard  of living of
India will be the lowest The present
land reforms give people less acres of land
which neither solve their poverty nor
help them, They should be given at
least 5 acres of land or 10 acres of land
so that they can earn their living and we
are sure of their income for 5-10 years
to come to maintain a fammly. In that
case, il you sick toas small plot of
a land, then the poverty will be more
and the per capita income will never
grow. It 1s time for the planners to think
on these lines and make a shifi from agri-
culture to' the industty or elsewhere so
that we can come on par with other
countries like Japan, Canada, West
Germany, U.S.A, ete. In that case, there
will be less pressure on the land.

You will also be surprised to know
that the Public Sector industries where
we have spent during the last three
plan periods more than 6o per cent have
not generated much of the economy.
Instcad many of the industrics which are
running in losscs like the Coal India Lid.
and the Chemical Fertiliser, cte, eat away
the profits of those industrics which are
mentioned in the Economic Swrvey of this
year presented before the House. You
should not make any difference hetween
the public sector and the private sector..



About streamling of the administration,
they should reduce the delay at the Plan-
ning Commission stage in giving clearance
to the plans of the States. It will help
in getting rid of the corruption. In the
backward States, the per capita income
is much below the national per capita
income. Even if you increase the gencral
growth of per capita income by 5 per
cent at the national stage, the gap beween
the per capita income of the States and
the national per capita income remains
the same. In that case, the Statcs which
have got lower per capita income than
the national per capita inome should be
allowed more money to ensure that they
have more growthso that in the long run
thcy come on par with the national per
capita income. Instcad of making the
lot of parallels they must be convergent.

I conclude by saying that special con-
sideration should be given to the back-
ward States so that in the long run they
will become cqual with the rest of the
country and work shoulders to shoulder
with the nation. If the national per
capita growth be 597 the backward states
be allotted funds for 79, so that after some
time they will be equal with the national
growth. Utmost care be taken from this
healthy growth of conomy of the country
as a whole.
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SHRI A. K. ROY : (Dhanbad) I am
afraid this empty House does not represcent
or symbolise the worth of the Plan. One
thing which I would like to emphasize and
draw the attention of the government to is
that ta-day we find an absclute indifference
and a lack of interest and seriousness to-
wards planning, not only in thc House
or in the Press but within the  people out-
side. Though this august House is de-
bating the Plan for the last three days but
nowhere have I heard or anybody asked
me what we are discussing  within  this
House about planning. We have all”
become fatalistic. We have thought

. that whatever wc may discuss, whatever

we may shout or tell or speak  here, it is
only a speech-making device and ulti-
mately we arc tc go in thc same way.

It may be that many of the Members
of this august House or many of the Mi-
nisters do not know but our Prime Minister
knows that planning in India is not an
outcome of our independence. Planning
in India is an integrated prosaic, an inte-
grated substance of our frcedom move-
ment itself. We know how not to-day
but even in 1938 under the presidentship
of Netaji Subhas Chandra Bosc a Na-
tional Planning Committee was formed
and their report was complied which, of
of course, could not take a shape.  After
that from all corners Indian cconomy was
dealt with. Marxists  dealt in the
people’s plan. Gandhites dealt in the
name of poor man’s plan and the capitalists
of the country also dealt with it in the Tata
Plan. All that our Prime Minister
knows  but  after independence
what we hav got is not a national plan
but it isa bureacratic plan.  You will
be swrprised to know, after independence
when Planning Commission was constitut-
ed, nonc of the members of the National
Planning Committee was taken. Even
Shri K. T. Shah, Sccretary of the Planning
Committee had to resign. Only Pandit
Jawahar Lal Nehru, Chairman, and the
Prime Ministcr had to continue as Chair-
man,

Peoplec have said about many of the
defects of the earlier Plan and the present
Plan. It has bcen claimed  that it has
come not only as a Sixth Plan i.c. one
more Plan after the Fifth Plan, but
this is a new start in the cra of planning.
When such a big claim has been made,I
would like to know what model have you
got about the socicty in your mind ?
Docs your Plan have a model of Gandhian
Plan, capitalist Tata DPlan, National
Planning Committee’s Plan or the Marxist
Plan or is it a unique plan in itself ?

I would like to tcll you that planning
is never a fiscal cxercise. It is an exer-
cise of ideology. It is an cmotional exer-
cise. It is a technology of social cnergy.
To-day many members have said th%t
people must be made enthusiastic. How
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can you make 1it—simply by consulting
people at the block, panchavat or village
level ? Enthusiasm means ‘encregy’.
You will have to unleash the social encrgy.
How can you do so ? That is the crux
of planning. Have you got any technology
to unleash social encrgy ? It can be un-
leashed i you change the exiting align-
ment. Energy s hidden in the social
rclations and social relations in different
strata of socicty and your planning and
policy should be such that that alignment
is changed. What mechanism Lave you
got 7 What plan have you got ? Wha

instrument have you got to change the"

existing alignment in different strata of
society? Prime Minister is the Minister
of Atomic Bnergy.  How is Atomic Energy
generated ? It is generated by changing

the alignment of different intra-atomic
constituents.

Everybody has said we have w do land
reform. We have to change the [feudal
system of the village, But  nobody has
defined. what co they exactly mean by
land reform ? Our Agriculture Minis-
ter said that we have already got 53
million acres of surplus land, Out
of that only 1-2 million acres have been.
distributed and about 4 million acres
are swrplus.

There is a lacuna. Here is a difficulty.
Here the whole House takes of Kulaks but
the House is macle up of Kulaks. They
have got no courage to overcome the diffi-
culty. By land reform they mean only
the enforcement of ceiling on peasant pro-
prictorship, It is a new mame. In this
name of peasant proprietorship this fendat
parasite can merrily remain. Nobody

can touch them and this is not a step
forward.

Even in those colonial days about
National Planning Commiftee Rcport,
our Prime Minister knows as he  was
there, many of us were not there—plan-
ners 30 years ago talked of tillers’s pro-
priclorship, but not peasant proprictorship,

T have got a hook—Report of the Eco-
nomic Planning Committec’. They said
all intermediaries between the tillers and
the State should be eliminated. To-day
can they define it ? DBy land reforms
do they mean land 1o the tillers ?
They cannot. I thev declare it to-morrow
their party may break.  Can Opposition
say ? No, beeause Oppusition will
bicak. Can Marxists  say ? They
alse, cannot say because the Marxists will
break,  All parties—it is a parasite class
in India, They do proletarian politics.
That is the main thing. It is the parasite
class in India who do these politics.
No body has the guts to stop them. To-
day itis not our programme. It iz Bharat’s
programme, a real programme (They
3ay, it is SSPs programme, Dr. Lohia's
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programme, They say that there should
be a Land Armmy. They say that there
should be ‘One man, one job'. They
say that there should be tolal revolution.
It is not a communist programme; it is
not a Mearxist programme, nothing like
that. Therefore, T say :.Where is your
Land Army ?

Sir, I have rcad the entire Plan Docu-
mexnt, There is no Land Army, May I
know how the Army was routed? Who
routed vour army 7 The Marxists? The
Congress ? Indira Gandki ?  No
Your kulaks have routed - your army.
Army i nowhere visible in  your Draft
Sixth Five Year Plan.

Mr. Chairman, Sir, they talk of Total
Revolution. Poor J.P., their Godfather,
is ailing. And their great grandfather
i sitting here. And, you tell me this,
Nowlhere the word ‘Total Revolution’s
is there. Not a word. There is not a
word ahout ‘Socialism’. What tvpe of
Planning are you giving ?

They say that they will remove unem-
ployment In ten years. When I heard
that, T thought, this is something very
original of our Prime Minister.

But later on, while reading the history
of Planning in India, I saw that it is Prof.
Mahalanobis’s Planning, For the first
time in Ius draft plan he brought up this
idea that unemployment must be removed
within ten years. He calculated on scien-
tific basis as to what would be the quan-

tity of the new labour {orce which will
come up.

But these Planners gave a pretext, They
pretended as if they were giving us some
sort of a new model of Mahalanohis Plan-
ning. But it is not so. Mahalanobis’s
Drait Plan could not be implemented.
And the Second Five Year Plan that you
got is not the Mahalabobis’s Draft Plan,
When Prof. P.C. Mahalanobis presented
his Draft Plan, there was a lot of hue and
cry amongst the congress benches, amongst
the congress people and  all the vested
interesis.  Avid, ultimately this  Draft
Plan had to be shelved,

But that Draft Plan gave a clear line,
a clear indication to the country that the
ideal of the socialist pattern of society must
be kept in view. Ml;'xcd economy cannot
be a fixed policy. One thing you must
know. Mixed economy cannot be a fixed
policy.  You have o go either forward or
backward. You just have a clear pers-
pective.  He had that clear perspective
that this socialist pattern of society B
necessary and that you must remove the
dispavitics of income, He said that you
must [form  basic  industries.
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[Shri A. K. Roy]

He said that consumer-goods industries
must be entrusted to the small scale sector,
and in this way, we must proceed towards
self-reliance.

Here, in this Plan Documecnt which
they have given to us, what is their aim?
They say, they are not thinking in terms
of total revolution, socialism or anything ;
but one thing they say that thecy want
development without disparities and reach
self-sufficiency.

But I say, what is the policy which they
have adopted ? The policy which they
have adopted is Liberalisation. Libera-
lisation of what ? Liberalisation of
imports, liberalisation of licences, liberali-
sation of corruption, liberalisation o f
-anarchy, liberalisation of firing.

MR CHAIRMAN
conclude. -

SHRI A. K. ROY : My pointis-that
it is a process which will make you more
and more dependent. Prof. Mahalanobis
aimed at curbing the monopolies. But
here vou are even promoting the mono-
polists. So, there is lot of difference
‘between the two.

No.”no. Plcase

I am telling you, Mr Chairman, the
‘previous Congress  Government wanted
to benefit the urban rich. The present
congress Government wants to benefit
the rural rich. That is all the difference
you have. I request the Prime Minister
to analyse scientifically, because in India,
as Plato contemplated on that day, unless
‘philosophers  become kings and kings
phdosophers, we cannot progress ; and
here in India the politiclan must be a
scientist. Otherwise we cannot take the
country out of the woods.

MR CHAIRMAN : Please conclude,

Mr. Roy.

SHRI AK. ROY : Just one minutes.
When you talk of socialism and land
reform, I tell you this. In respect of both
industry and agriculture, you must have a
symmetry between the two. If you have
a public scctor and a private scclor in
industry, so also, you must have a corres-
ponding public scctor and a private sector
in agriculture. Land reform mcans that you

nmust, according to your Plan, provide one

man, one job. Land army in the socialised
scctor or public scctor, you can have
according to your Plan ; you can model
or reorganisc that according to that and
in that symmetry, you must bring in in-
dustry. But if you bring in industry
in one form and agriculture in another
form, that will lecad you nowhere.
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So, Sir, I would end my speech by
saying that let them be a model to this

country.
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MR. CHATRMAN : Mr. Unnikris:hnan,
your party has got only three minutes.
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You should be gratetul to the Prime
Minister because he has given seven
minutes from the time allotted to his party.
So, conclude your speech within ten
minutes.

SHRI K.P. UNNIKRISHNAN (Bada-
gara) : I am thankful to you.

F"'SHRI CM. STEPHEN (Idukki)
Will you extend that gesture to our party
alo ?

SHRI K.P. UNNIKRISHNAN : Mr.
Chairman, Sir, we are considering his
dralt of the Sixth Five Year Plan at a
very crucia! phase of our national existence
when there is a continuing crisis of the
postulates of Indian Planning. The
planning process has been in a state of
suspended animation since sixties. In
between what went in the name of Plan-
ning was actually exercises in populism
or adhocism. Since the time at m
disposal is very short—my fiiend Mr,
Stcphen made many tall ‘claims  about
what was achieved during Mrs, GandLi’s
days—1I do not want to go into the details
now. I would only point out that between
Jawaharlal Nehru, who was the architect
of our planning process and under whose
stewardship, the process of Indian planning
was going on for fourteen years, and Mrs,
Gandhi, who was at the helm for ten years,
there has been a  tremendous difference.
Whereas Jawaharhal Nehru had a vision,
perspective, understanding of  national
social forces as well as internatienal forces
and had a broad canvas, Mrs. Gandhi,
I am sorry to say, was primarily concerned
with short-term  gains and that too poli-
tical gains. Last year, under the leader-
ship of Shri Morarji Desai, Janata Party
came to power. There were reports,
immediately after the assumption of office
of the new Janata Government, that the
Planning Commission may he wound up.
But by a Houndini trick the Prime Minister
revived it. But the crisis remained,
because now the annual plan formulation
and project appraisal has been handed
over to the Finance Ministry and they
have introduced a new concept—not new
in a technical sense—of rolling plan.
Now the content of planning process has
undergone a conceptual change under
this government and also its chief instru-
ment, the Planning Commission, stands
devalued.

I would only invite your attention to
the question of regulatory framework.
There can be no planning in this country
without regulatory framework. Planning
does involve curtain regulatory frame-
work. Two commitiees were appointed—
the Ramakrishnayya  Committee on In-



93 Drajt Five Year VAISAKHA 16, 1900 (SAKA) Plan, 78-83 (Motn.)

dustrial Licensing and Alexander Com-
mittee on Imports Controls, whose reports
I understand have been accepted and
are bring implemented in stages. This
involves primarily dismantling of industria
licensing and also rescuing’ the country
from what they call import controls. I
would like to know how this is in con-
s sonance with the planning process al!
whether planning was at all involved in
these exercises.  Suppose in the wage
good sector you have a particular policy
on sugar and textiles. On the one hand
we hear from the Janata Party that
they are interested in increasing produc-
tion of khandsari. On the other hand
we hear that liberal licences are going to
be given and golobal tenders invited
for importing sugar machinery, where
we have almost reached cent per cent self-
sufficiency.  If this is the planning process
that is going to be set in motion in the
sixth plan; I would like to know what
prevents mvestment {rom  flowing  into
undesirable channels and  consumption
industries which are not at all priority
sectors, What remains of the. priority
sectors P Is prohibition the only priority
sector 7 Is that what you want to plan
in this country ? Primarily you are
switching on from one populist slogan
to another. Populism, swhether it is
of the garibl hatao type without adminis-
trative framework or plan perspective,
or the Janata Party’s policy of removal of
unemployment in ten years which is a
very laudable goal, will remain unfulfilled.
If they remain unfulfilled, they are the
biggest enemics of planning process.

Planning process is primarily a palitical
process. A= Mr, Roy pointed outr, we
have decided, duc to the larger political
constraints to  plan within a  mixed
cconomy and we are not using planning
as an instrument to bring about funda-
mental changes in  property relations.
So. what I mean to say is, it is not re-
volutionary planning where there Thas
been =a fundamental change in  social
forces and then re plan.  This is a different
type of planning that we have in mind.
But at the same time, I would say the
ideology 1s relevant cven to this process

. of planning. S8ir, we have achieved con-
siderable, tremendous I would say, gains
in mecthodology of planning and because
we do it in a particular environment,
what is important is the policy frame of
the planning  process.  Undoubledly
planning process has helped us to end
centuries okl stagnatien in many  ficlds.
We have Dbuile up a trcm('lld'ous
amount of infra-structure and  technical
skill and manpower ctc. and also achicved
o certain amount of invesiment Imix
and we work under certain general cons-
iraints of a quasifederal sct up and so on.
1 do not want to go into all these details,
but Mr. Chairman, what s important
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is to restore the credibility of the planning
process itself in which this Government
has totally failed and face the critical issues
that face the entire process of planning.
It has been fashionable to talk, and for
the last one year I have been hearing
in this House and outside, of primacy
of agriculture. I must say, I have nover
heard a greater, more  preposterous
NOnsense than this that  rural
areas were neglected, that agriculture
was neglected. Indian agriculture has
recorded 2.8 per cent increase during
the last 27 years and we have turned
into the fourth bi%jgest grain producer.
It does not show that there has been a
stagnation. While population increased
at 2.1 per cent, the increase in foodgrains
production has been 2.8 per cent whereas
in the preceding decades, in the last
century, there has been only o.11 per
cent growth rate against I.5 per cent
increase in  population. Now, com-
pared to China even I would say, we
have registered considerable  progress.

Now, there have been certain year
to year fluctuations because primarily
I would contend that agricultural deve-
lopment within a plan mixed economy
is largely a process of institutional change.
The policy of agriculture means who
will or who will not participate in the
process of economic growth. That is
why the process of land reforms which
we initlated and which have not been
fulfilled in many States are very® relevant.
In Fiftys alone we introduced the high-
vielding varieties programme — because
the scientific  research only at that point
of time was able to make a break-through
and the primary problem, I would say,
is that even though we had a record pro-
duction of 120 million tonnes, we have
not been able fo make use of it bLecause
the problem remains about the purchas-
ing power. Now, take the instance of
Punjab. Punjab has rvegistcred onc of the
record oulputs in the whole world cven
compared to Taiwan which has a similar
population, and also many other arcas
like Andhra and Gujarat. So, I cannot
understand why except in the case of
Bihar where land tenurcal system still
remaincd primitive, we have not made
any progress in agriculture. So, the whole
talk of rural area being neglected, agricul-
ture being neglected, is preposterous non-
sense. The primary question, as I said
earlier, and I would like to repeat, is that
we have not been able to generate effective
purchasing power in the economy {or those
who can afford to buy gools. So, naturally
even if you produce, you are unable
to sell it So, the problem remains 3
whose growth and where ? Now, it de-
pends on the changes vou would introduce
in the land holdiug pattern, and also the
question  of  incentive  prices  is wvery
important.  About precurement  prices,
we have given Rs. 450 crores of subsidy
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last year. Now, I would like to know
from this Government if they are really
serious about the resource mobilisation
of this Plan, whether it is going to he
a continuous process and whether they
have any idea of mopping up the profits
of farmers who have surplus and compel-
ling them to share it with the rural and
urban poor. Similarly, in industry the
primary question is : what kind of crisis
is facing industry?

It is primarily, I would contend, a crisis
of demand, hbecause we have a distorted
structure of inrdustry, which caters to a
limited and elite section which can afford
to buy those goods. So, primarily these
problems will have to bhe answered.
And if the planning process is 10 be mea-
ningful, we have to find answers to these
problems. The 6th Plant is being initiated
at a time when the initial conditions for
its success are greater than the previous
Plans, because of fareign exchange
reserves. We have tremendous forcign
exchange reserves. We  have large,
unutilized capacity in our capital goods
sector ; and we have already achieved
a diversified base of industry, with ability
to increase owr exporls. We have reached
high levels of technical manpower. So,
it is primarily a question of giving political
direction. I am not very hopeful. Still
I hope that Janata will at least implement
its economic policics, under the leadership
of the Prime Minister.
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wive, frg 3w § o T FrEfA
frar e &, AT 7 W Ad W E

FOT WA gL T @ 'Q:aar 208
60 BredY AT wadf AT & A |WIRE,
8 FAT AN AR g8 W/E Fgl a0 % 6

;

g wpr AR A qarw F3W g2 § FEad
g, fom 3w ¥ aOeMR a1 F ey fae
quTel 9 WY g, 60 Wawa W ImEy 9
q@ €W &, 75l 0 A @A i
gue & f5 gwo fo e F WM ¥ 20
AT & ST Sfaad 6% Sy, e & ey
a1 g A EAE WA T FT AR
3, STl 6 FUY F ANFE 80 FY T AT
2 TR T T R, A S
=y §—udr affeafat & g e W&
St ¥ uF qgd a7 FANT F W fFar
Fgg & fod vam wl Y F7 F67E 397 §——

IR T WIF ATATEIT H AT A H
T

AEIET, AT TR F AERA & &
fad S &, ue & o wnfy aw ¥ fad
g1 fea waw 9 3Ty G191 & He
53 M@ AR #Y & g9y, fadva 9w
oy 9T & o 71 9vE AOeEmO Y
gear a3, JOT 99 99lE T e
96 W@ AU &7 &eaT &gy, i aga
quqdig TNAT F URd 219 dvg S EY
SOOI ad W & AR 99 wwm a3
SafE W F T AT A AR o qfveErT
T AR ¥ Iuu fedw F weee avel Sy
TN ST AT, qG AG IHAL @A FX @
i fafi & A @iy s
W oI dEEE St Rl IR A E sk
wiw feafs og & fr o fy O Somt &
HET 50 9T@ F fewa ¥ wg Wi A 1978
T I Ag WA 60 WT@ qRT AF q AT @Y
) TER F mum A S A ag
W S A R g w3, A
TSN A A @ wg g ew b e F
A QAT T @ w1y

T T ghm, ag i
W OEHRAT | W I7 e gy arz:rg;gx
EH AT Y™ FIW gy Syos

. Y ¥ giken
AT AT & AT g, Hﬁ:u%m
AEL A WH W HrIvEmay Ry
T g0 AT AT H w3 T
Qms‘nn,a‘tﬁﬁrﬁaam%ﬁ AT £ i it
FwaT foemy | ﬁi@ﬂ"]‘%‘%m;ﬁaﬂ_f
TEM R ¥ deradfa A A e ey
M R 31 2w B e s d
T i it frv T g
T R zfrfaa?va;
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3frqag agd ) TEEF E faersr STATHE
feed @ MG | W

gel g gar e e | g o faw
de‘iammg'?awfar«m g3t #r ferfa TR
gug weedl @ o g i 3w W
g% & afew qrivr il § S F A T
Ay amim ag XA RE A I W
e AR wE | A fEcT ag R e oA
qz ¥ FRIOW G ATE qE N g A
@ T R EER FEE @A TG
mmwm‘fﬁﬁ%w%m@z%ﬁwﬁ
Tl FC RN WY T § EF A B AT
g AfF T A B Tz FC T AR
T FT AT A I@ AXGFI WD
forg S e & 2 STRAT E 99 O ST Helb
B fmat, @ ffea &0 & g v
AT AR F SAONHE & AR
o3 Fert g% ard oY & 9% 97 Y qT q o
Lo fearsm 1 afe g5 fam ¥ g7 W
£ AN 60 TTE AW Y T 7@ ¥ wferw Wy
A ATRAAGH GHA G O |

Agriculture and Rural Development:—

{a) Intensive  agricultural  practices
levantto the arca” with special reference

1+ multiple cropping and

intensive
ning:

fb) Horticulture;

(c) Preservation of fruits and vegetables;
(d) Mushroom cultivation;
(¢) Pisc.iculture;

(f) Bec-keeping;

(g) Use of fertilizer and manures. in-
cluding soi! testing;

(h) Animal husbandry including arti-
ficial inscmination ;

(i) Preparation

2 of dair duct o-
cessing Uf milk, cte "y products, - pro

(3) Use and
machinery;

(k) Plant protection, i i
_ including us
maintcnance ’ o cqu,

of plant protecti i
ment; P Protcction cquip-

repair  of agricultural

(1) Agriculture credit operation;
m} Production rifie
(m) t of certified sceds;
(n) Scriculture,

Coltage and small industries:—

(d) Khadi (Cotton, woollen and  silk);
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i llen
b) Handloom Textiles (cotton, woolien,
po(ly'?:s:er silk or silk mixed yarns—4o
counts power looms)
(c) Textile printing, dycing, etc.
(d) Edible oils and oil proceesing,

1 .
e) Manufacture of cane or pa'm gur,
khgm)dsari and other palm products;

(f) Paper making;
(g) Pottery;
(h) Ccramics;

(i) Leather processing and manufactur-
ing of leather goods;

(j) Utensilsand other metallic houschold
goods.;

(k) Wood-work and furniture making_;
(1) Non-edible oils and soap;
(m) Detergents and disinfectants;

(n) Blacksmithy, carpentry,
and repair of Gobar Gas Plants;

operation

(o) Manufacture of Shellac;
(p) Bamboo and cane work;
(q) Manufacture of lime, bricks, cte;

(r) Collection of medicinal plants and
preparation of  medicines;

(s) Match-making;
(t) Bakery;
(u) Poulury;

{v) Nursery ctc;

o

I AR G&IF § A 60 AT@ AWML
F AN A FATEH UF : .
T FE 139K & 7 7 damaiz
Fed F @ dt w1 oww R zEE
fan o=wms oz & f& g@ AT I
foer Yy #  fgarafr T ER0 0 o
FA @& A Ffaw @l FOV Ty
FFIT a1 FC FA 7g § Ay gk Fw #
TANTATEAGT d=1 g1 WrE | Wi wm H
AT ACEA @ A% BAT] AT UFFUA
giferet #1 3= & | zafan & Wawn g
gar Z fx mq naFwa ofadt #1239 % A
Fifer 1 gwr foar Z2gA g amarf@ a8
Fifgr twag F=9 ndrFeas 91 &% ulT 3%
#i7 AT F I00a FT A9 2T H AT g%

MAY 6,
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MR. CHAIRMAN : Just one minute
morc only. When you began, you knew
your time.

=t TE AR W A R 2w R
AT 86 gL fwATiIe vl o oA
T 12 Am@ 64 TN fFAnieT aeF &
(saem)

MR. CHAIRMAN : This is not a railway
budget.

it T FER W gW T X Tl
AR geai & fFAR R AT | |y
TR Tgt Irévd A §@d A9 F qwen
F ETAW OGN | AR A W A 22
WA OREE § 1 T ZH 33 et a3 ¥
Sl

MR. CHAIRMAN : I think you have
made your point. Now you may resumc
your scat.

s Ttz TR TWE : ooeq ¥ § FeAr
g f g o1 qgd & faw afiwr serar
& g 9 §gdW A FEAT gAw | ey
FIR & Fa o gErr afasrd g Sy A
T HI wiee g1 A, 99 g§ mg Hwer
FTATIC AT I, IAFT T4 faaw 24y Qv o
2w Y gy qeEtas qifeqt 1 ooy qra X
FT weer faur AT W | g JumT WS
N R foern T ¥ AW g FEAT

ghm |

MR. CHAIRMAN : Silence

will be
golden.

Will you resume your seat?

st Tz FAR AT Aueer grEfefes
uvE IFAIIT gfedi #1 agem g o
AT AR A TR ¥ T FT g @mi A
wE) fawr A F AT FOW 1 sy AW @ g
Tt § A |

MR. CHAIRMAN : Mr. Ram Das

Singh. I may point out that you will
have to complete within seven minutes.
Only seven minutes arc left.

st twew fag  (fufcig) gt
TRRAT, AT AN OuEr  @I9AT
¥ Fend @R mEEas & fao
T ¥ ITHH_ FAEF ) ¥ gEE F
O FgT ag & fF T awg qw & faee &Y
S FAY &, AT TZ FHT FAW G av gH HH
Y AT & Al A ggEAr grad @
ahat g1 faael B BN T ouF qEm IRw
Tz 2 f5 wTe WM § dw qar ¥ oEey
g omA I A qdr AE F i A 6y ?
o faaelt F SR FT A gHTT WT g,
IFF qar gfawd faswt @ daqr 7L ) <@y
2/ vF A g B fawe 9% ar
ZH A AT 39 §, AU e} @ng § SR
H 40 @ FAM OGN F T ST &1 ag
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oq Sl & @Qg FETE | amEw u
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N Fr@ §, I wHEl o faeelearEy
F FE@ & |

57 40 ufawd SW 1 TG
qT T AT T GaT ® A § g, fawed-

e € 1 T 9T IO T 1 W AR
FIaF faw| @ & T 1974 W
ANT SEC AOAL, O TOMIOFA T A |+ i
gy o foen guw @t At 1 Fgt ox feaet o
TH AR FH FHEA 4, I R FIF Ao FY
AT FHT JAT@ ZAT AT, TE§ 9% 9% qHFT T
VR R iER Reci AR LA E AR R Re e
FAFRR | @13 F ATEAT GHFR FL | FZ0 T
91, D qTAd, WA O FY aaedt &\
qeF @ F S 3 | e mi w w®
HIf § T 97 99 E TgA FL | RIS
IEFT IERA AT A1 36 § § I/ @S 71 F1
frar o @I & arg Y 0 A IFEE
|nr oW @ §, sofrae dm fRea WRE IT™
Fo [T F 0 97 F=1 9T orEwamE a1
FT AT T T ITHY @ 1@ F, I AT
¥ oara FT F1 T /A A H A IR FI-
T Y, [N FW IFE T fravaw g, IwHy
FHAAT T AW IqF A 079 §S H G
# I NEEA 2 FHRS § A A dy sy
I3 fAT T AHT AT F

TN W@ W A H7 AEr AwOW

FEAATT FT X F T A0 I8 T 2
Mg FH T R F AT w1 | &
qeT AT {1 XE W IS A BT aw Aé@
B mardanaa g g & g
fgen ¥ TRE@ N A9 FIH§ T@ER
IATET HEY A IE T A ag W qher
TARY 0F WO QAT WIAT ST AFHAT 4T
TR AN F J@ & O oW wfqana =
EI WY s AR AN IE IT®E I TR
TEF AT F §, I arey mlrag foe,
AR G, G FIST MT {F AT By 71780
FLE TS AT I TETE T I AT FHAT
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FEAFFAL F AT QA O @Gy

TAM S T ARIAE G TR TS
AfAard foer fosr w@ WX I8F |MT WA

&4 gfaad fra 9 @ mH AeAr #F uw
Tgd I Iqafsg wE AN |

2, I A H AT, IO

2, TR T B TR A AL

Ay A 3 e w1 a@ o fan g
g & e wrrAR WO E L THHE Har
F e § 39 AR AN @A § F F
frr ol & S E 99 s MR aagiE
T FAFT TE A ACT A IAE A= §
I AE N W Fg WA qrev
T A T 5 W AR AR fauw e S
Tfg 1 TR AW §w oW ¥ R
JIAAA FT HEAA FA & @0 U AL IW
TR I e i &1 fmto s @ F fag
oMY HEw 1 Nd | afs 7w TEn e
AN AU IE qEL LA AR qUA ) T
qEg W FEN HY W A TG 9T Ay Al
AWM § FT0 A T9 GHAT E, {AAS T
MG INT | TAN AW I AW ST 52 AGW
% T 3 GRT AT G A4 F 414 T @d-
H o9 9TOF | 3@ X OR ATR & W&
|y Hr QRY faer @y )

18 hrs.

The Lok Sabha then adjourned till Lleyen of

the Clock on Monday, May 8, 1978Vaisakha
18, 1900 (Saka).
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